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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

M.A. NO. 19/2024
IN
0.A. NO. 65 OF 2015
Nagri Hakka Sangharsh Samiti & ors.  ...Applicant
Vis.

Mira Bhayandar Municipal Corporation
& ors. ...Respondents

AFFIDAVIT-IN-REPLY

I, Nitin Raghunath Mukane, the Executive Engineer of Mira
Bhayandar Municipal Corporation, do hereby state on solemn

affirmation as under:

1. I say that present application interalia prays for closure of
solid waste disposal site at Village Uttan & Pali so also for
clearance of legacy waste at the aforesaid site. I say that the
Respondent Corporation has been established in the year 2002, by
converting earlier Municipal Council. I say that after formation of
Municipal Corporation, the Respondent Corporation vide letter
dated 21/12/2022 requested the Collector of Thane to provide
suitable land to establish MSW processing project. In accordance
with the site selection criteria, provision of Municipal Solid Waste
Rules, 2000 the land at village Pali bearing New Survey No. 65
Old Survey No.48 having an area 10 Hectare 72 Yaar equivalent
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area in sq.mtr. is 107200.0 and of Village Uttan bearing New
Survey No. 25 Old Survey No.25 having an area 20 Hectare 74
Yaar equivalent area in sq.mtr. is 207400.0 thus total area 31
Hectare 46 Yaar equivalent area in sq.mtr. is 314600.0 (except the
encroached area of 4298 sq.mtr. + area of well adm. 10 sq.mtr out
of total area 207400 sq.mtr. of the land bearing Survey No.25) was
found to be suitable for MSW project and therefore it was allotted
to the Respondent No. 1 by the Collector, Thane vide order dated
26/12/2002 for solid waste management. Hereto annexed and

marked Exhibit- “A” is the copy of allotment order dated
26/12/2002 issued by the Collector of Thane. I say that after

deducting encroached area from the total area of land being Survey
No.25, the balanced area left out is 203092.0sq.mtr. and the area of
land being New Survey No. 65 is 107200.0 sq.mtr. thus total area
of allotted land is 310292.0 sq.mtr. i.e. 31.02 Hectare.

2. I say that pursuant to the allotment of land, the Respondent
Corporation entered into agreement dated 6/10/2006 with Hanjer
Biotech Energy and issued work order dated 07/10/2006 for
establishment, operation and maintenance of integrated Municipal
Solid Waste processing facility for period of 30 years on built,
operate and transfer basis. The Maharashtra Pollution Control also
issued authorization to the Corporation for operation of said project
on the site and accordingly a Solid Waste Management Plant
consisting of composting, green coal, RDF and recovery of the
material was started on the site. I say that in the month of

December, 2008 the local residents of Village Uttan, Pali, Dongri
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started agitation against the project. The Corporation after
complying the objections of the local residents restarted the project
in the year 2009. I say that despite all permissions being obtained,
the plant could not remain in continuous functionality, due to
continuous illegal obstruction of local inhabitants. I say that in the
month of September 2009, the Civic and Political Cell, Bhayandar
Deanery along with the local residents of Uttan, Pali, Dongri and
Ex-Justice of High Court Shri. B.G.Kolse Patil initiated “Jan
Andolan” to stop the MSW processing project at Village Uttan and
Pali. During the Jan Andolan, the local residents of Village Uttan
and members of Civic and political cell did “Rasta Roko Andolan”
by not allowing the vehicles carrying Solid Waste to the processing
project. Therefore, the then Municipal Commissioner of the
Respondent Corporation had sought police aid by his letter dated
14/09/2009 thereby stating all these facts and circumstances. I
submit that police having failed to control the obstruction, the
Respondent No. 1 had to approach High Court of Bombay in Civil
Application N0.98/2009 in Public Interest Litigation No.36/2007 in
which by order dated 24/09/2009 directed to provide police aid to
the Respondent Corporation. I submit that despite order to provide
police aid, plant could not be operated due to rigorous resistance of
local citizens and Respondent Corporation were coerced/compelled
to look for alternative site. This resulted into dumping of untreated
Solid Waste on the site of village Uttan. Hereto annexed and
marked Exhibit- “B” is the copy of order dated 24/09/2009 passed
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by the Hon’ble High Court of Bombay in Civil Application
No0.98/2009 in Public Interest Litigation No0.36/2007.

3. 1 say that therefore the Respondent No. 1 Corporation
through Resolution No. 13 dated 29/06/2010 earmarked another
land at village Varsave within the jurisdiction of Corporation for
shifting solid waste management from Village Uttan-Pali. The
State Government however by order dated 14/12/2010 suspended
the aforesaid resolution to shift MSW project facility from Village
Uttan & Pali to the land situated at Village Varsave as the land was
not suitable for the purpose of Solid Waste Management. Hereto
annexed and marked as Exhibit- “C” is the copy of Government

Resolution dated 14/12/2010 issued by the Urban Development

Department of the State Government. I therefore deny that the
State Government through Government Resolution dated
14/12/2010 resolved to shift the existing MSW operations from
Village Uttan-Pali to Sakwar located in Vasai. Rather, the State
Government through its Resolution dated 14/12/2010 rescinded the
resolution of shifting existing MSW operation from Village Uttan-

Pali to Versave.

4. I say that thereafter, the Respondent Corporation followed
up with the State Government for allotment of additional land for
setting up plant for disposal of Solid Waste. Thereafter, the
Collector of Thane vide order dated 21/10/2013 had given another
government land at survey no. 83/1B village Sakwar, Taluka Vasai

adm. 13-10-0 Hectares to the Respondent Corporation to set up
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plant for Solid Waste Management. 1 say that land allotted at
Village Uttan is 31.2.0 Hectares lying within jurisdiction of
Respondent Corporation and nearby to the Corporation is larger
than the land allotted at Village Sakwar which is having an area of
13 Hectares only. The said allotted land at Village Sakwar is out of
Respondent Corporation’s jurisdiction and also 40 kms away from
the Corporation, causing increase in the expenditure of
transportation of vehicles of Solid Waste. Even then considering
the continuous opposition of local residents of Village Uttan, the
Respondent Corporation through Resolution dated 01/03/2014
decided to move to Village Sakwar. I say that pursuant to
resolution of General Body of the Corporation dated 01/03/2014 an
amount of Rs.71,10,816/- was also deposited with the State
Government for said purpose. MPCB gave its consent by order
dated 13/8/2013, the Office of Senior Geologist, Ground Water
Surveys and Development Agency also granted its no objection
vide letter dated 27/09/2013. 1 say that there was some doubt
regarding deforestation of land and legal implications was involved
therefore a meeting was held on 26/06/2014 under Chairmanship of
District Collector, Thane, Dy.Conservator of Forest, Dahanu
Region, and it was clarified that forest department has not
objection to start the work subject to sanction of Forest
Department. Therefore, the Respondent Corporation engaged the
expert consultant M/s.Darashaw & Company Pvt. Ltd. and also
invited Expression of Interest. I say that however, Sakwar village

panchayat, vide the resolution dated 26/01/2013 opposed use of the



said land for Solid Waste Management. The same course of events,
as observed at Village Uttan and Pali was repeated here as well. I
say that even before the initiation of the said project Corporation
was facing numerous objections at Village Sakwar. I say that due
to opposition of local public no contractor came forward for
erection of project for disposal of solid waste. The Respondent no.
1 therefore vide letter dated 29/06/2016 requested CEO Zilla
Parishad Palghar to take steps for rescinding said resolution. I say
that Sakwar village Panchayat again passed similar resolution on
01/03/2017 and informed the same to Corporation vide letter dated
03/03/2017. In view thereof request was made to Collector Thane
vide letter dated 31/03/2017 for allotment of alternative land. I say
that even thereafter a resolution is passed by Sakwar village
panchayat on 24/10/2018. Hereto annexed and marked Exhibit-
“D” collectively are the copies of resolution dated 26/01/2013,
01/03/2017 and 24/10/2018 passed by Sakwar Village Panchayat
and letter dated 31/03/2017 addressed to the Collector of Thane as

well as of Palghar.

3 I submit that the Respondent Corporation not having any
land for solid waste disposal, vide resolution dated 11/02/2014
agreed to common solid waste disposal facility suggested by State
Government at Taloja. I say that even said facility did not start. In
the circumstances, the Respondent Corporation started the tender
procedure to develop MSW processing facility at Village Uttan and
Pali.
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6. I hereby furnish the details of steps taken by the Respondent
Corporation for setting up MSW Processing system as per key

parameters as under:

A) DOOR __TO _DOOR __COLLECTION __AND
TRANSPORTATION

I say that the Respondent Corporation is doing door to door
collection of segregated solid waste from all household including
slums and commercial, institutional and other non-residential
premises lying within 6 Ward Committees of the Respondent
Corporation. The Respondent Corporation has engaged two
contractors M/s.Global Waste Management Cell Pvt. Ltd. for Ward
Committee No. 1 to 3 and M/s.Konark Infrastructure Ltd. for Ward
Committee No. 4 to 6. I say that the Respondent Corporation
through contractors is doing segregation of waste by households
into Biodegradable, non-biodegradable, domestic hazardous. The
transportation of waste is done in covered vehicles for the
collection of different fractions of waste to processing or disposal
facilities. I say that there are total 157 vehicles having capacity of
14 CuMt, 5/8 CuMt and 3.3 CuMt out of which 108 vehicles
belongs to the Corporation and remaining are of the Contractor.
The Respondent Corporation is using GPS in collection and
transportation vehicles of the Corporation. I say that all public and
commercial areas are having twice daily sweeping, including night
sweeping and residential area having daily sweeping. Hereto

annexed and marked as Exhibit- “E” collectively are the copies of
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the work orders dated 14/03/2023 and 07/07/2023 issued to the
M/s.Global Waste Management Cell Pvt. Ltd and M/s.Konark
Infrastructre Ltd.

B) CENTRALISED MSW PROCESSING SYSTEM AT
VILLAGE UTTAN- PALI

1) After completing the tender process, the Respondent
Corporation issued Work Order dated 06/03/2017 with Saurashtra
Enviro Project Pvt. Ltd. for construction of solid waste
management project on the basis of Design, Built, Finance, Operate
and Transfer at Village Uttan and Pali as stop gap arrangement. I
say that said project is functional since June-July 2019 and
presently treating 225-250 TPD (Ton Per Day) Wet Waste through
Windrows Composting Mechanism and 150-175 TPD dry waste by
shredding and RDF is being generated which is sold out to the
Cement Factories by contractor. I say that cameras are also
installed for daily surveillance of the activities. I say that MPCB
has issued Solid Waste Management Authorisation dated
10/02/2025 which is valid for the period upto 31/12/2029. I say
that since the government land at survey no. 83/1B village Sakwar,
Taluka Vasai was allotted to the Respondent Corporation to set up
another MSW facility, and moreover the Respondent Corporation
also started the tender process for selection of contractor to set up
another MSW facility at Sakwar Village in Vasai, the process of

applying for relevant permissions required for running MSW
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project at Village Uttan & Pali was not rigorously pursued. I say
that as no alternative land was made available to the Respondent
Corporation for setting up another MSW processing, the
Respondent Corporation applied to the MPCB for authorization of
MSW project at Village Uttan & Pali. I further submit that the
Respondent Corporation has also appointed the Consultant for
applying environmental clearance under the EIA Rules, 2006 for

this project. Hereto annexed and marked as Exhibit- “F”

collectively is the copy of Work Order dated 06/03/2017 issued to
Saurashtra Enviro Project Pvt. Ltd., photographs of the projects,
copy of few Certificates of Receipt of shredded Municipal Solid
Waste issued by the Ultratech Cement Factory to the contractor
Saurashtra Enviro Project Pvt. Ltd and letter of intent for supply
City Compost issued by Krishak Bharati Co-operative Ltd.
showing sell of compost fertilizer and RDF and Solid Waste
Management Authorisation dated 10/02/2025.

ii) I say that on 26/07/2021, the Respondent No. 1 Corporation
has also issued Work Order to M/s.Rathod Associates & M/s.Movi
Ecosurve Pvt. Ltd. for installation of 50 cubic meter Advance RO
membrane system for leachate effluent recycle and treatment of
landfill rejects which is valid upto 25/07/2026. Through this
system 25000 litre leachate is being treated daily. Hereto annexed
and marked as Exhibit- “G” is the copy of Work Order dated
26/07/2021 issued to M/s.Rathod Associates & M/s.Movi Ecosurve
Pvt. Ltd. and photographs of the projects.
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iii) I say that on 09/03/2023 Respondent no. 1 has issued Work
Order to M/s.C.D. Transport for preparation of sanitary landfill for
scientific disposal of inert. I say that on 01/03/2023 the Respondent
Corporation has also appointed M/s.Amey Consultant & Engineers
as Project Management Consultant for supervision on execution of
construction of sanitary landfill. I say that almost 80% work of
sanitary landfill has been completed and very soon in the month of
June 2025, the operation of said work is likely to be commenced.
Hereto annexed and marked as Exhibit — “H” are the copies of

work order dated 09/03/2023 issued to M/s.C.D. Transport for

preparation of sanitary landfill for scientific disposal of inert and
work order dated 01/03/2023 issued to M/s.Amey Consultant &
Engineers for supervision of said sanitary landfill work and

photographs showing the progress of the work.

iv) I say that on 14/03/2024 Respondent no. 1 Corporation has
also issued Work Order for treating 8 TPD solid waste by Plasma
Magnetic Technology. The work of supply and installation of said
plant will be completed upto month of April, 2025 and the
operation of said work will be commenced accordingly by the
Contractor. Hereto annexed and marked as Exhibit- “I” is the

copy of work order dated 14/03/2024 issued to M/s.V.D.K Facility

Services by the Respondent Corporation and photographs of said
plant.

v) 1 say that previously in the year 2019, a Contractor

M/s.Guruji Infrastructure was entrusted with the work of Scientific
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Dumpsite Land Reclamation through Bio-mining at Village Uttan
site. Pursuant to the said contract, 189270.482 Cum. Mtr. legacy
waste was processed by the Contractor. I further say that thereafter
the Respondent Corporation had again engaged another Contractor
M/s.E.B.Enviro Botek Pvt. Ltd. through work order dated
22/02/2023 for the remediation of remaining legacy waste of
9,09,630.2 TPD through Bio-mining process. However, the said
Contractor processed only 22358.60 MT legacy waste during
contractual period. As the contractor failed to fulfill the contractual
commitment, the Respondent Corporation terminated the said
contract on 16/09/2024 and no payment has been disbursed to the
contractor. I say that the Respondent Corporation has again
promptly commenced with the tender process for remediation of
legacy waste which is at the last stage of awarding the contract to
successful bidder. Under this contract, the Respondent Corporation
is committed to dispose of the legacy waste lying at Village Uttan
site within almost 12-18 months. After completion of said
scientific land reclamation, the Respondent Corporation has
planned to re-use the reclaimed land for the purpose of
environment restoration such as gardening, plantation etc., I say
that the Respondent Corporation have also deputed Fire employees
in 3 shifts at Village Uttan-Pali site for mitigation of any fire
complaints and also spraying of Renerzyme mixture is being done
regularly to minimize the fire outbreak. Hereto annexed and

marked as Exhibit- “J” collectively is the copy of completion

certificate dated 29/05/2023 issued to the contractor M/s.Guruji



Infrastructure Pvt. Ltd. and copy of contract termination letter

dated 16/09/2024 issued to the contractor.

C) DE-CENTRALISED MSW PROCESSING SYSTEM

i) I say that Respondent Corporation has also worked for
decentralization for solid waste disposal and is in process of
issuing 100 TPD solarised mechanical compost plant at different
places in Corporation limits viz. two 20 TPD plants at Mira-Road
(E), Hatkesh and at Sachin Tendulkar Ground, Bhayandar (E) and
one 40 TPD plant and 20TPD at Penkarpada which is under tender
process. I say that renowned Sardar Patel Engineering College is
appointed for Third Party Technical Audit of aforesaid plants. I say
that work order has already been issued on 12/07/2023 for erection
of 20 TPD each solarised mechanical compost plant at Hatkesh and
Bhayandar East. I say that Respondent Corporation has started 50
TPD capacity Biogas plants viz. three 10 TPD plants and one 20
TPD plants at Navghar and Bhayander. I say that Corporation has
also proposed further 50 TPD biogas plants viz. 20MTD plant at
Penkarpada, 20 TPD plant at Mahajanwadi and 10 TPD plant at
Kashimira. I submit that construction of aforesaid plants is under

progress and the operation of same is likely to be commissioned

within period of 6-8 months. I say that the Respondent Corporation

has applied to MPCB for authorisation of said 4 Bio-gas Plants of
50 TPD and for balanced projects the application of autorisation is
under process. I say that the Respondent Corporation has also

started the tender process for commencing 3 projects of 8 TPD
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each of Plasma Magnetic Technology at different locations in the
area of the Corporation. Hereto annexed and marked Exhibit —
“K” collectively are the copies of Work Orders dated 12/07/2023
issued to Lahas Green India Pvt. Ltd, work order dated 21/11/2023
issued to Sardar Patel College of Engineering Audit, 08/03/2019

issued to Guruji Infrastructure Pvt. Ltd., photographs of said
projects and tender notice No.130 dated 16/01/2025 for the work of
treatment of 8TPD MSW by Plasma Magnetic Technology.

ii) I further say that the Respondent Corporation has also
proposed 5 more sites reserving for the public utility purpose in the
Development Plan of the Corporation which will be used for the
MSW processing and disposal facilities. The said proposals are
pending before the State Government for final approval. In addition
to the same, the Respondent Corporation has also proposed the
several reservations for Municipal purpose in the Development
Plan which can also be used for MSW processing and disposal

facilities. Hereto annexed and marked as Exhibit- “L” collectively

are the copies of the proposals forwarded to the State Government
for reserving the sites for MSW processing and disposal facilities.

iii) I also submit that under “HgFTRUIS®I &3 qoyd 915
Yfaurar faeraraed faRw R scheme of the State Government, the
Respondent Corporation has also ordered 22 Togo vehicles with
capacity of 2 tons each for collection of wet waste and de-
centralised processing of waste in the vehicles itself to produce

compost. Hereto annexed and marked as Exhibit- “M” are the

copies of work order dated 11/03/2025 and Letter of Acceptance
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dated 13/02/2025 issued by the Respondent Corporation to the

Contractors for supply of these vehicles.

1v) I say that abovementioned all efforts manifestly show that
the Respondent Corporation are setting up smaller waste
processing facilities across Mira-Bhayander to lessen down the

pressure on the processing project situated at Village Uttan & Pali.

6. I further submit that under Swachh Bharat Mission (Urban)
2.0, the Respondent Corporation through MaRS Planning and
Engineering Services Pvt. Ltd. has prepared and submitted a
Detailed Project Report (DPR) with the Ministry of Health &
Urban Administrative seeking financial support as capital
expenditure for improving efficiency of waste management within
in the city of Mira-Bhayander. Initially, MoH&UA has approved
the total cost of Rs.85,58,82,000/- (Rupees Eighty Five crores fifty
eigh lakhs, eighty two thousand only) for the Mira-Bhainder city
out of which the cost of Rs.40,66,00,000/- has been approved
towards the Module of Legacy Waste Remediation and now
MoH&UA is considering the DPR of the Respondent Corporation
alongwith other corporations for final approval. Hence, it is
submitted that this financial grant would definitely help to achieve
Sustainable Development Goals and vision of a “Garbage Free”

city.

7. I say that since the year 2019 to 2024, the Respondent

Corporation has won several awards and ranking at Central as well
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as State level under Swachh Bharat Mission of Central
Government and Majhi Vasundhara Mission of State Government.

Hereto annexed and marked as Exhibit-“N” collectively is the

copy of list of Awards and Ranking achieved by the Respondent
Corporation in cleaniness and garbage free city and photos of
certain certificates & awards given to the Respondent Corporation.
I say that this year also the Respondent Corporation is ranking on

7" at Central level from category of “D” Class Corporation.

8. I say that the Respondent Corporation has also issued an
administrative Order dated 7/11/2023 after considering the
directions of the Hon’ble High Court in PIL No. 03/2023 as also
considering the directions given by NGT principal bench New
Delhi and also after giving due consideration to the guidelines
issued by the Hon’ble Principle Secretary dated 27/10/2023. I say
that by the said Order various Authorities of the Corporation have
been ordered to take various steps / actions for mitigating the Air
pollution which include inspection of RMC plant, installation of
Mist Spray machine Etc. The Corporation has already started
operating 5 Mist Spray Machine out of which 2 machines are
installed at Village Uttan & Pali site and 2 mobile Mist Spray
Machines. 1 say that the Corporation has also procured 3
Mechanical Road Sweeping Machine through its Solid Waste
Management Department. The Corporation has also constructed the
Horticulture Compost Plant at Village Ghodbunder. In said plant,

fertilizers are prepared out of dry tree branches, tree leaves.
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9. I say that the abovementioned different measures taken by
the Respondent Corporations and awards achieved by the
Corporation shows that the Respondent Corporation is putting all
their efforts to ensure that solid waste is processed and treated in

the manner provided for in the Rules.

10. I further say that to lessen down the pressure on existing
MSW processing and disposal facilities, the Respondent
Corporation are identifying the Bulk Waste Generator within the
city of Mira-Bhayander, at present four residential societies and
five hotels and other organization have been identified as Bulk
Waste Generator to whom arranging MSW processing and disposal
facility at their own premises and cost is made mandatory and no
waste are collected by the Respondent Corporation from these Bulk
Waste Generator. The Respondent Corporation are also putting
their efforts to extend this concept to other societies and

commercial areas.

11. Regarding the contention of matter of Civil Appeal filed
before the Hon’ble Supreme Court, it is submitted that the Civil
Appeal No. (C) 3701/2017 filed by the Respondent Corporation
was disposed off on 16/08/2019 as the MSW processing project
was started at Village Uttan & Pali by the Respondent Corporation.
[ further say that the security amount of Rs.5 crores which was
deposited in the registry of the Hon’ble Supreme Court was also

allowed to be refunded to the Respondent Corporation.
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12. 1 submit that out of total allotted land i.e. 31.02 Hectare at
Village Uttan & Pali, the Respondent Corporation is using only
certain portion of land for running MSW processing projects,
approximately an area of 7 hectare (70787.0 sq.mtr) land is still
open and not being used by the Respondent Corporation. I say that
land at Village Uttan - Pali has been assessed by all expert agencies
and has been found to be suitable for Solid Waste Management.

Hereto annexed and marked as Exhibit-“0” is the copy of map

showing the area statement of allotted land at Village Uttan & Pali.
I say that due to continuous resistance of local residents to setup of
MSW facility at Village Uttan, the Respondent Corporation got
ready to set up another MSW facility at Sakwar Village in Vasai.
However, there also the Respondent Corporation had to face the
opposition for use of the said land for Solid Waste Management. I
say that major reason for inability to construct a proper Solid
Waste Management Project at site is illegal obstruction by local
citizens. In this way, citizens repeated opposition to the Solid
Waste Project at their door. Is it expected that the Municipal
Corporation keep on shifting the site of solid waste project. I say
that since decades there is rapid increase in the population of the
Respondent Corporation, causing significant increase in generation
of MSW and putting immense strain on the available resources and
infrastructure. 1 say that for addressing the growing MSW
challenge, the land at Village Uttan & Pali is crucial in running
waste management system. I say that as depicted in the earlier

paragraphs, the Respondent Corporation is also emphasizing on the
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commission of various de-centralised projects which is also
lessening down the pressure on the centralized projects at Village
Uttan. 1 say that despite its financial difficulties, Respondent
Corporation has tried to ensure scientific disposal of waste
generated in the city. Hence, I submit that the Respondent
Corporation be permitted to continue SWM facility at site of
Village Uttan & Pali permanently.

13. I am filing this affidavit to bring on record steps taken by

Respondent no. 1 municipal Corporation for scientific disposal of
solid waste generated in the city. I crave leave to file further
affidavit in reply as and when required. I hereby deny the
contentions and allegation contrary to what is stated hereinabove

and/or not specifically dealt with hereinabove.

14. I say that what is stated hereinabove is true and correct to the

best of my knowledge, information and belief.

Bhayander this 2—.’{\.%day of March, 2025 Depanent
Executive <ngineer
Mira-Bhayandar Munigipai Corporedag
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VERIFICATION

I, Nitin Raghunath Mukane, the Executive Engineer of Mira
Bhayandar Municipal Corporation, do hereby state that what is

\—N stated hereinabove is true and correct to the best of my knowledge,
O

information and belief and that I believe the same to be true.

Solemnly affirmed at Bhayander

On this 25" day of March, 2025 Deponent
Executive £
Identified by me M¥ra-Bhayander Munigipsi Corporalion
Ce-
~ Advocate Before me
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T - IN'THE HIGH COURT OF JUDICATURE AT BOMBAY l
3 . v APPELLATE JURISDICTION 2’
| CIVIL APPLICATION Nb. 98 OF 2009
 PUBLIC INTEREST LITIGATION NO. 36 OF 2007
- l Mira Bhayander Murﬁcipal Corporation ' -+ Applicant
1| 1. Harit Vasai Saurgkshgn Smirti Prasanna Sonarbha
] 2. Additional Chief éecret&ry -'
. 1 (Home_Deparhnent). . o | ... Respondents
32 " Mr.R.S. Apte, Senior Advocate i!by.I Mr.M.V. Limaye, adv. For applicant
fll Mr.S.C. Daswadikar i/by. Mr,U.P. Warunjikér, adv.for original petitioner.
} Mr.S.R. Navgolkar, AGP for resﬁéndent—State.
Mr. K. K. Singhavi, Senior Advocate with Mr. S. D. Dighe, adv. for respondents no. 24 & 25.
§ - ;
" | CORAM : JN. PATEL, &
| : SMT. R.P. SONDURBALDOTA, JJ,
DATED : 24™ SEPTEMBER 2009.
P.C. '
k.- A A0
o T 1 Heard learned counsel for the parties.
' ] 2 We direct the State, particularly, the Additional Chief Secretary, Home Department, Mantalﬁya,
] Mumbai to make polige force availab_.le to Mira Bhayander Municipal Corporation, as and when
']I required and preferably within 24 hours (outer limit), on receipt of requisition.
3.~ Stand over to 7" October, 2009.
":; [SMT. R.P.. SONDURBAII.,DO’I.'A,'.J] | _ | [3.N. PATEL, J'}-
4l
¢
; -
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TR IRET AEEHE, AR AW dBT IER AGE FIOT IO FHeA9r. Aradrear 14
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aEAEER AR Ul AEA AT T YH FAQ FAT MNBT FIA GARI THF
it apgs FI01, FUEA 7 Z@HT FIOF 05 aF FIorEEd.
1. & 06/10/2022 It o @fder gae.
2. 39elr f& 07/11/2022 93q seg =
3. AT wmEd™, U9 #. 175, . 19/12/2022 3==d HIAT.
4. S HAI/E. S /557/2022-23 f&.19/12/2022 T Afaer Raswer .
5. S5 FeT1/d.54./559/2022-23 1.20/12/2022 UMY AqeidF qedh @ dF IS AEX
o FU 97,
» 6. TIaIga 18.26/12/2022 UM AGF Yok d d& INET HEX Fedrd 97,

7. Hryerge f2.14/03/20232 AN dF IHE @Y Fewrd 9.

8. R AY/03/2023 wshar FwaEAT
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E. O/ 59 /efaf. / 042022723

mmmmmﬁmamgammmmmmm-
&. 02 (gamr @AET #3104, 05, 06) FAT HYVIH FAIT Fdedl FNATHAIR WATIAT 757 g
Gl qUAST FIOHTH! FARY 20U A9 W, FexAT FARY A T ~ATETFEE WP, No,
157660F2022mmmmﬂu@mﬁﬂam,

T -
T
[_Sr. o || | No.of | Sanction Rate
-~ | ‘No. Description of ltem | Description of Rates | Vehicle &
- e I——————eepeeyens 30 3% S |
Labour Cost (inclusive of in minimum wages
| act. Gratuity act, statutory benefits and | Rs. 1.399/ ‘
. contractual labour | administrative  charges  including  safety | 1358 | P ID- ,fp-
! measures, uniform, required  equipment ! e R |
. | material and other charges for sweeping. | Labour |
' | cleaning and gutter cleaning.) | |
Gperaiion and ‘ Rate inclusive of (Operation and ‘ | |
MaintanaHeE arl Maintenance cost fuel, cost spare parts, oil, | |
b . [ |
14Cu Mt Refuse | S€TVicing charges, maintenance, repairing | Rs. 14,300/-
| 2 Compactor by | charges, cleaning. washing vehicle. insurance, 22 Per Day /Per
| : RTO taxes/fees, administrative and other | \ehicle
| corporation owned new ok 4D 03 Iab | ith |
vehicles for 05 years | charges and Driver, abours salary wit !
| . statutory benefits, minimum wages act ) | =
| Overation arid Rate  inclusive of (Operation and
i Ksintenanze of EB Maintenance cost fuel, cost spare parts, oil,
| CuMt Garbage Tipper SETVICINg charges, maintenance, repairing Rs. 13,200/-
3 by B ag ol charges, cleaning, washing vehicle, insurance, 49 Per Day /Per
y Corporation owned | ulAbd :
: | RTO taxes/fees, administrative and other Vehicle
new vehicles for 05 | I ith |
| vgms charges and {_)rlver. _03 labours salary with |
B _J_y__ B — statutory benefits, minimum wages act ) } i
4 | Operation and Rate inclusive  of  (Operation and
| Maintenance of Maintenance cost fusl, cost spare parts, oil, !

o | 3.3Cu Mt Three | servicing charges, maintenance, repairing | Rs. 7,200/
Compartment Garbage | charges, cleaning, washing vehicle, insurance, | 09 Per Day /Per
vehicle by Corporation | RTO taxes/ fees, administrative and other Vehicle

| owned new vehicles for | charges and Drver, 01 labours salary with
! | 05 years | statutory benefits, minimum wages act ) - »

| mﬂwamﬂaxﬁamﬁﬂsmmmm.mﬁﬁmmﬁmmm

qEATd .
m-awm@mﬁmmmmmgﬁam.
|' Sr. | Description of ltem | Description of Rates No. of Sanction Rate
No. | ’ Vehicle &

e T, .- 111, S
| 5 | Operation and | Rate inclusive of (Operation and ‘
| Maintenance of | Maintenance cost fuel, cost spare parts, oil,

14Cu.Mt. Refuse ' servicing charges, maintenance, repairing Rs. 16,200/
Compactor by charges, cleaning, washing vehicle. insurance, 19 Per Day /Per |
Contractor's owned/ RTO taxes/ fees, adminisirative and other Vehicle
command vehicles charges and Driver 03 labours salary with

o de __ statutory benefits, minimum wages act.} [
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TET FTATED

ST . U1 / O/ eped¥./ €08 2022723 fe: 1o 1202

Sr. Description of Item Description of Rates No. of Sanction Rate
No. ‘ Vehicle &
e .21 | Labour | ).
6 | Operation and @ Rate inclusive of (Operation and
Maintenance of SCu Mt Mamtenance cost fuel, cost spare parts. oil,
Garbage Tipper by | servicing charges, maintenance, repairing Rs. 14,000/-
Contractor's owned/ | charges, cleaning, washing vehicle, insurance, 40 Per Day /Per
command vehicles. RTO taxes/ fees, administrative and other Vehicle
| charges and Driver, 03 labours salary with
W, | R | statutory benefits, minimum wages act.) B ]
ﬂ 7 | Operation “and | Rate inclusive  of (Operation  and
Maintenance of | Maintenance cost fuel, cost spare parts, oil,
3.3Cu.Mt, Three | servicing charges, maintenance, repairing Rs. 7,300/-
Compartment Garbage charges, cleaning, washing vehicle, insurance, 09 Per Day /Per
| | vehicle by Contractor's | RTO taxes/ fees, administrative and other Vehicle
owned/ command | charges and Driver, 01 labours salary with
| l vehicles. statutory benefits, minimum wages act ) sl S ey

R mmmﬂ?ﬁayﬁsﬁ7wmgﬁmmmwm
TUAFRE TEIE. HAIHE FAATAT AGTHIT a6 U Fedel 0T -7 AL TG aeA FA

@ A@Hg FAed9AT™ 14 CuMt Refuse Compactor, 5/8 CuMt Garbabe Tipper @ 3.3 CuMt
& FurdHe A 7 ARE WEEGR AL AR FREEAER FNATATNE T @i Foedr HEdER
GTAMNFHIOTATHRA Sdfes AHEEE d RIS [HAUURT OA&aRT cqaeaura-TdY HH HI0ITd qrar.

et . 02 (WSO WA . 04, 05, 06) #Ather &eAfesT WITHGS T UeAhedl YAEATA FH
f&. 01/04/2023 IRYe FXUTTA A, He FAT Had & 01/04/2023 9 05 aufiwdar T,

2. LR W, MR FWE WU AT FAU AEGH AU AR GAF dAERER A @ A

3. FREsRE SUS 19 duedHd dad Rdear aneaAed faeodl ARes aegd gArod e
qEg FATEATd Al Hgard diey FO qUAGRE HIE.

4. IRFT FAGRAAT AFRUAE Ieledr AfRHT @ FRAHATE IEUAGER FHA IR I50dTd
adid.

. 143w
(& 9aR),
39gEd (9.9
o smder wEmIRaTRE

“ srrqelt STETEET T ATHET, YA WIHAErAT ST
“HTITEE WAL ATHAE =T ST
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AN

_——— TAST Y9
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e AT

Qe 2042025 2% - ovloulp2’

/i FTaRer //

gfa,
¥, THEd 4% AdeHe a9 wif
2021, 1em ®a1en, 10 Hqa e,
7 WaATET 9, Ha$ 400 004
vy - B wde sgnwfas a3l @ w01 (wsnor WA & 01, 02, 03) s
Jurar oREEE dARe w, uevw, adefae oReER @ e A emad &9 9
R IRE @eEES, ARVAGE G d@T MR WEE #X01 T Aw9r. ATadrear 14
CuMt Refuse Compactor, 5/8 CuMt Garbabe Tipper & 3.3 CuMt &l Furtde
aRAER dAfRA wEdl F3w HWT @ §E FU0 @AY Mol FeA GAFG THFET
fewmft aggs #3701, daraw 7 Zwee 05 af HPotarEa.
Hest - 1 R 06/10/2022 it Bfder gaen
2. w8, 07/11/2022 wda wrea &iaer.
3. wn. fafder wffdaeh R 121202022 dsh=h Rera.
4. A1 HIgFd A R, 12/12/2022 i gad fASs (Financial Bid) 3usera Had,
5. A seldd d¥e Ao Aw o fy @ B 15/12/2022 A0 g7 aeraréErEd g9
6. T, Pifer afdE R 15/12/2022 Qi RIGRE.
7. A yrgEd ardr 2. 19/12/2022 i fvider Raanom A
8. HI. SRTHET, T H. 174, R 19/12/2022 3wad FD.
9. Si3.AANT.E./556/2022-23 .19/12/2022 Isha ffder Reagdh wa.
10. ST & A=A =0./558/2022-23 €.20/12/2022 Ui gl YoF 9 dF WS Fe
FOR 97, "
11, H9RSET 12.26/12/2022 6 #els Y65 d &% IS WX Hedrd 0
12. .7 17 /2023 Isfran s

0wy AgmeRwfasr 89de M\ & 01 (wemer w@f@AS 01, 02, 03) aeta Aur=n
s EARA wad, weuy, e 9w @ odfcwr 4@ el &3 @ se 9RE ATeEwrs,
AR alF d@l e BEE Ul Hf0 AA9r. Aededr 14 CuMt Refuse Compactor, 5/8 CuMt
Garbabe Tipper @ 3.3 CuMt e Hurtae agaean &afesr Brerdl S5t e @ & FaU E&@ay el

€ et M, Tkt Gibad o e wr o s
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SEHEITEN STHA WEeTA

| fies] z2iufla02 t-7K rE_puelowlina g
r w:-rtmaaaﬂm%mﬁamammaaammmma@fmﬁwmwamm
Rfder aree® 3 mwa e WA TEENNE AL gwgdT sug & 174, . 19/12/2022 3war
AT Belt g
AT HIGUITE FT & T w0, /556/2022.23 f& 191212022 MY R Raget vy Soug
HIE IGA T TG €0./558/2022-23 12 20/12/2022 5y HETH F d qd RO WX oy oy
AvATE W @Y A FUHTER TR UFE ¥ 25.00 weT 9Tor & HE. FA Initial Performance
ri Security deposit FEUE 3% afe rgwaeR T 230 8 TS/ Ve A dw WS wray
, e wrarEd &.26/12/2022 stenr gamaa FBIT HIE,
1 sméey mgmrwter e CARH BIREHIS @ geway e HEA ABIH HIOT FAr 3
. 01 (womar AP .01, 02, 03) whar smoomy wEA Sde FINATAER Wewvamot 757 7
TEATET RAST WM. Fed AT Writ Petition No. 15765 OF 2022 zraw #dt e . 3wy
FOTATA At the request of the Respondents, for filing affidavit, stand over to 18.01.2023. 1t is

made clear that all further process would be subject to decision of the Writ Petition ferotareay

e TgA HRRY QM A7 3R

MO - 3
f T e o ‘No.of ! Sanction Rate |
Sr. ¢ = S Vehicle &
No. | Description of ltem J Description of Rates |] Laboie 0 .|
! S T e i i ! .,.._.11_ e R e _,__.J
1 | contractual iabour Labour Cost (inclusive of in minimum wages ’
| act.  Gratuity act, statutory benefits and |
) | administrative  charges including  safety | Rs. 1,399/.
easu if 900 ] " ]
| measures.  uniform, required  equipment 0 PerDayf Per Labour |

i | matenal and other charges for sweeping
cleaning and gutter cleaning.) ’

|
L Operaucn and Rate Tinclusive of Operalron “and r > i 4
’ Maintenance f | Maintenance cost fyel cost spare parts. oil, | vl I'
| 14Cu.Mt Refuse | Servicing charges maintenance, repairing | |
| Compactor by | charges, cleaning washing vehicle insurance. | 16 Rs. 14,300/
corporation  owned | RTO  faxes/fees administrative  and o!herl ' Per Day /Per Vehicle |
| new vehicles for 05 | i charges and Driver. 03 labours salary with | |
| years , stalutory benefits minimum wages act )

! |
—_— B . . S —
L
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& HTATAd
cr.cey 2t ae23-2¥ T otefol! 202 3
- No.of Sanction Rate
| ¥
NS;.. Description of item | Description of Rates v:::inj:r& |
3 | Operation and ! Rate inclusive of (Operation  ang
Mainlenance of 5/8 Maintenance cost fuel cost spare paris. oil, | |
Cu Mt Garbage ' servicing charges maintenance. repairing ! | Rs. 13.200/- i
. Tipper by ! charges cleaning, washing vehicle, insurance, | 30 = -
. | Corporation owned RTO taxes/fees administrative and other Per Day /Per Vehicle
' new vehicles for 05 | charges and Driver. 03 iabours salary with
{ years . statutory benefits minimum wages act.) | B B .
| 4 | Operation and | Rate inclusive of (Operation and | [
| | Maintenance of - Maintenance cost fuel. cost spare pars oll, |

i 33Cumt Three | servicing charges maintenance repainng

.! Compartment charges cleaning washing vehicle insurance, 23 Rs 7.,200/-

| Garbage vehicle by RTO laxes/ fees, administrative and other Per Day /Per Vehicle |
Corporation  owned  charges and Driver 01 labours salary with |

| new vehicles for 05 ' stalutory benefits minimum wages act | |

| | years BT, v (e ‘_____“J
HT - F
: " — ST = e —
No, | Description of item | Description of Rates Renshion fate -
"5 | Operation and = Rate Inclusive of (Operation and Maintenance cost fuel

| Maintenance of | cost spare parts ol servicing charges. maintenance

| 14Cu.Mt Refuse repainng charges, cleaning. washing vehicle. insurance | Rs 16,200/~

| Compactor by « RTO taxes/ fees. adminisirative and other charges and | Per Day /Per Vehicle
Contractors owned/ | Driver, 03 labours salary with statutory benefits, minimum

i command vehicles wages acl ) S = T, i ) AN o e
{8 | Operation and | Rate inclusive of (Operation and Maintenance cost fuel, | |

|Mamtenance of | cost spare parts, ol servicing charges, maintenance, °
5Cu.ML Garbage | repairing charges, cleaning. washing vehicle, insurance, |’ Rs. 14,000/-

] Tipper by | RTO taxes/ fees, administrative and other charges and | Per Day /Per Vehicle |
| Contractors owned/ | Driver. 03 labours salary with statutory benefits, minimum | |
L command vehicles | wagesact) e 1
7 | Operation and | Rate inclusive of (Operation and Maintenance cost fuel, 1

| Maintenance of | cost spare pars, ol servicing charges. maintenance.

' 33Cu.Mt Three | repainng charges, cleaning, washing vehicle, insurance, Rs. 7.300/-
Compartment RTO taxes/ fees. adminisirative and other charges and | s ;
Garbage vehicle by | Driver. 01 labours salary with statutory benefits. minimum Per Da_y!PlH Vehicle |

| Contractors owned/ | wages act ) ‘
l command vehicles. . = e J LR -

AAYEI] ATShIY dgs I9deY gide i HTIonE

WasT FaT AW, a Thd HGUT Higear

“'Sr. | Description of Item Description of Rates No. of Sanction Rate |

B A I TR i 20 |_Vehicle ______m_*_[
1 | Operation and | Rate  inclusive of (Operation and |
Maintenance of | Maintenance cost fuel casl spare parts, oil. J

14Cu Mt Refuse = servicing charges maintenance, repaining ' Rs 16200/ I

Campaclor by charges, cleaning washing vehicle insurance, | 16 . Per Day /Per Vehicle |

| Contractors owned/
| command vehicles
| statutory benefits. minimum wages act

£ Liteit Mpdichisn GISbY he a wo S

RTO taxes/ fees administraive and other
charges and Driver, 03 labours salary with

}
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PATASTE SR TR

HET Hrareay

Pl 2tuwlzeggoey Cououtepz g

Sr. | Description of ltem ! Description of Rates [ No.of Sanclion Rate
No. | =) L ~« Vehicle o
2 Operation and . Rate inclusive of (Operation and
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ADITYA BIRLA

Certificate of Receipt

Certificate No.: UTCL/GCW/AFRIRC/JuIy~24 Date: 03.07.2024

This is to certify that we have received the following quantities of Unshredded
Municipal Solid Waste sent by M/s SAURASHTRA ENVIRO PROJECTS
PRIVATE during the pericd 01.05.2024 to 31.05.2024.

This certificate is not valid for availing EPR credit.

Waste Name: Unshredded MSW Quantity (Tons): 108.070
[  Gate Entry | Truck Number Challan | Net weight *[
1’_3_4__ Date Number il
1 01052024 ' GJ12BW1094 01 23.710 |
2 08-05-2024  GJ04X8323 e | 30160
3 21052024 | Gu25U9782 L . 27.090
4 | 28052024 GJ32v4s581 | 591 27.110 |
I_M_.._.___ R b ! ! 2 ’ )
‘ Total

For, UltraTech Cement Limited,
Unit: Gujarat Cement Works,

N il

- &
Q%Q Ramandeep Singh

< HOD -AF.R
UltraTech Cement Ltd. Tel. 491 2794 283081 / g2 /83 Regd. Office : '8’ Wing, Ahura Centre, 2nd floor,
Unit : Gujarat Cement Works, Fax  +91 2794 283087 Mahakali Caves Rd., Andheri {E}, Mumbai-400 093,
PO. Kmraya Tal. Rajula, Dist. Amreli, CiN LEG%DMHEGOOPLCEE&ZO Tel. +91 22 66917800 Fax +91 22 56928100

Gujarat-365 541 Website www.ultratechcement.com
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ADITYA BIRLA

[

Certificate of Receipt

Certificate No.: UTCL/GCW/AFR/RC/Dec-24 Date: 12.12.2024

This is to certify that we have received following quantities of Municipal Solid
Waste sent by M/s SAURASHTRA ENVIRO PROJECTS PRIVATE LTD. in our
Cement Kiln during the period 1.11.2024 to 30.11.2024.

This certificate is not valid for availing EPR credit.

Waste Name: Municipal Solid Waste Quantity (Tons): 77.96
S.No Gatgalf:try Truck Number 33:::;; Net weight
1 [ 17.11.2024 GJO3BW1591 | 3297 24.24
2 | 17112024 Giazzzso | 3293 | 2909
18.11.2024 GJO3BW1668 | 3294 24.63
TOTAL 77.96

For, UltraTech Cement Limited,
Unit: Gujarat Cement Works,

Ramandeep Singh
HOD — AFR

UltraTech Cement Ltd. Tel.  +91 2794 283081 / 82 / 83 Regd. Office : ‘B Wing, Ahura Centre, 2nd floor,
E=

1init « Mudarar Camone Wade \. DA VIOL 0IN0T hdnhaliaki Moioms Md Awmdbadd (E1 Kfomabal (00 ARY
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I(RISHAK BHARATI
GOOPERATI\IE LIMITED ,5—3‘
Ref. : KRIB!CMOICCIZOM—ZS DATE: 11.03.2024

M/S Saurastra Enviro Projects Pvt. Ltd
41 lcchapore GIDC

Near Audi showroom

Surat — 394510

GUJARAT

Subject : LETTER OF INTENT- For Supply CcITY COMPOST in the year 2024-25.

Dear Sir,

This has reference to your Price Bid dated 17.01.2024 for the supply of cITY COMPOST to
KRIBHCO during the year 2024-25 (01.04.2024 10 31.03.2025) in various states. We are pleased to
issue LOI to you for supply of CITY COMPOST as per the enclosed specifications on the following
terms & conditions:-

1. Manufacturing & Marketing Licenses and ‘O’ Form
You are required t0 submit the valid Manufacturing License and valid Marketing License
from the concerned Department of Agriculture for each state separately alongwith O’ Form
immediately to enable us to include your product name in our Fertilizer Marketing License

to be supplied and applica
States to be Quantity Basic Rate
covered (Rs./MT)

Rate with Business Value

3, Prices:
The Procurement rates as given above will be inclusive of excise duty, octroi and all other
local Taxes/Duties except GST apart from cost of material, BOPP bags (with new
speciﬁc,ations) for packing. transportation, handling & warehousing etc. Unloading charges
at the destination will be borne by the consigneeh'eceiving party. Quantity given above is
only indicative and may be short or exceed depending upon the actual demand arising from
the field. Kribhco have no binding & do not guarantee the procurement of the above quantity.

4. Execution :
Dispatch Instructions shall be issued in a phased manner by our Central Marketing Office,
Noida for various states from time to time. However, the payments will be made from our
respective State Marketing Offices.

“aﬂﬁ-—tﬂﬁﬁz&qﬁaﬂmﬁa%"
10, SET-1, Husr-201301 A-10, Sector-1 NOIDA-201301
Ty : T §& TR (0 WO0) R ’ B H ca Distt. Gautam Budh Nagar (U.P.
' waw | Fax: 0120-2537113, 2534861,
wIF 7o / Phone . 0120~2534613I 14/ 22/ 20/31/ 32 [/ Voice Mail : 91*2549112/ 13/ 14

( efteper raterd : U-60, errer e, 7§ feeAi-110 048 )
REGD. OFFICE : A-60, Kailash Colony, New Delhi-110 048
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Delivery Terms : You will supply entire quantity on following terms :

Delivery of the stocks will be made on F.O.R. (up to destinations) basis, anywhere within the
respective state as per the dispatch instructions (DI1s)-

Supplies to be made within 05 days from the date of receipt of dispatch instructions. Failing
which Kribhco will be at liberty to impose penalty (recoverable from your security and/ or
payments o be made) as given in Clause 8.02 of NIT and divert undelivered quantity/ order

.

to any other supplier at 1ts sole discretion without any intimation to you.

The dispatch report will be provided by you, to our Central Marketing Office and respective
State Marketing Office on daily basis in the format given at Clause No.8.04 of NIT through
email or by fax/ post with no exception.

Packing : The empty bags being used for packing material must meet the parameters/
specifications given in Clause No. 9.01 of NIT. The packing must be in 50 Kg. BOPP bags
as per specification in KRIBHCO Brand. The bag design will be provided by Kribhco.

Quality : The product quality must be as per the provisions of the Standard of Weights
and measures Act, 1976, the Standards of Weights and Measures (Packaged
Commodities) Rules, 1977 and Fertilizer Control Order, 1985 (FCO) and any
amendment or re-enactment thereof The analysis report from Government/ Govt.
Approved Laboratory will have to be submitted by you for the product being dispatched
beforehand & from time t0 time at least once in a month. If at any stage, during or after
execution of this LOIL or corresponding agreement , the sample is declared sub standard by
any law enforcing authority, all responsibility with respect to the quality will be borne by you
and Kribhco will not be held accountable for the same.

Indemnity: a) You shall ensure to take back at your cost substandard stock from the Society
/ KBSKs / party for any deficiency in quality CITY COMPOST supplied by you atany stage
as may be observed by KRIBHCO's cooperative societies /KFL & OMIFCO dealers. In the
event of product being declared substandard at any stage during or after this contract ,by any
law enforcing authority, you will then take appropriate steps to resolve the matter under the
provisions of the law and shall fully protect and defend the interest of KRIBHCO at your own
cost. KRIBHCO and its directors, employees and officers indemnified without limitations
against any and all claims, penalties, charges. expenses and costs (including but not limited to
attorney fee and third party liabilities etc) incurred or liable 10 be incurred by KRIBHCO
arising out of or incidental to the contract and/or due to supply of substandard and / or off-
spec goods, infringement of any laws, statutes, rules, trademarks and all other statutory
violations by you in respect of the goods supplied / to be supplied under this MOA and any
breach by you under this Tender/contract. ¢) You shall undertake the entire responsibility for
all the legal disputes arising out of the sale CITY COMPOST to KRIBHCO.d) You also
undertake to indemnify KRIBHCO for all claims or injury caused to any person whether a
workman or not, while in or upon the site of the same and the said KRIBHCO shall not be
bound to defend any claim brought under the Workman’s Compensation Act.
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9. Payment : Payment would be considered by KRIBHCO for the quantity actually sold by
Kribheo in a month. payment will be released to seller upto 15" of next month on actual sold
quantity. No loading of expenditures shall be permitted in the invoice except the effect of any

change in taxes or levies as imposed by either States Government of Central Government of
by Local Body/ Authority. The SELLER shall make payment of the difference of amount due
to change in taxes and duties.

10. Security Deposit (SD) / Performance Bank Guarantee (PBG) : The total Business value of
the contract for 4566 MT comes out to be Rs 16477314 Lakhs. As per Clause No. 13.00 of
NIT, you are required to submit a Security Deposit/ PBG of Rs.164773.14 Lakhs (1 % of the
Contract Value) in the form of Demand Draft/ Pay Order in favour of “Krishak Bharati
Cooperative Limited’ payable at Delhi/New Delhi/Noida within 15 days from the date of LOL

The security deposit can also be furnished in the form of Bank Guarantee of the same amount
in the prescribed format given as Annexure-11 in NIT, duly executed by Nationalized/
Scheduled Bank.

Your EMD of Rs 50000/~ is with Kribhco and will be adjusted against SD/PBG if so desired
by you. However, @ written consent is required from your end for doing so you will have 10
submit the balance amount of SD/ PBG in the form of DD/PO/BG / RTGS/ NEFT within 15
days.

Security Deposit with KRIBHCO of Previous years will be refunded to you. However a
written consent is required from your end.

11. Other Terms @ You must fulfill all the other conditions laid down in various clauses of NIT

dated for the supply CITY COMPOST in Kribhco Brand during the year 2019-20, which
were accepted by you unconditionally.

12, Agreement : You have already been provided the matter of Agreement. Please arrange t0
submit the Agreement on Rs.100/- non judicial stamp paper purchased from Delhi/ New

Delhi and send here duly signed by you at the earliest.

In case the above terms & conditions are acceptable, you may please return DUPLICATE
copy of the LOL as a token of acceptance. The documents like Copies of Manufacturing
Licende for each unit, Marketing Licenses and O’ form for each states must be submitted to
this office immediately, s0 that the procurement CITY COMPOST could be started from your
organization.

Thanking you,

Yours faithfully.
For Krishak Bharati Cooperative Limited

(Y.p(gﬁsfg,a’(@——.—

Dy. General Manager(Mktg.)
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KRISHAK BHARATI
COMPERATIVE LIMITED

Ref. : KRIBICMOJCCIZ{}Z?,-M

M/S Saurastra Enviro Projects Pvt. Ltd
41 \cchapore GIDC

Near Audi showroom

Surat — 394510

GUJARAT

Subject : LETTER OF INTENT-

Dear Sir,

This has reference to your Price Bid dated 17.01
KRIBHCO during the year 2023-24 (01.04.2023 to
issue LOI to you for supply of CITY COMPOST as per
terms & conditions:-

2023 for

1. Manufacturing & Marketing Licenses and ‘O’ Form
You are required to submit the valid

from the concerned Department of Agriculture for

For Supply CITY COMPOST in the year

31.03.2024) in various
the enclosed specifications on

Manufacturing License and

54
i

DATE: 06.03.2023

2023-24.

of CITY COMPOST to
states. .We are pleased 10
the following

the supply

valid Marketing License

each state separately alongwith ¢’ Form
immediately to enable us t0 include your product name in

our Fertilizer Marketing License

2. Quantity to be supplied and applicable procurement rates will be as under:
Sl. | States to be Quantity | Basic Rate | GST@5% | Rate with | Business Value
No. | covered mT) (Rs/MT) (Rs./MT) GST Rs.)
(Rs./MT)
T GUJ 4000 3090 154.5 3244.5 12978000
2 M.H 1866 4150 \ 207.5 \ 4357.5 8131095
TOAL 5866 L \ 31109095 J

3, Prices:

The Procurement rates as given above W
local Taxes/Duties except GST apart

specifications) for packing, transportation,
only indicative and may

Execution :
Dispatch Instructions

respective State Marketing Offices.

the field. Kribhco have no binding & do not guarantee the procurement

shall be issued in a phased mannct
Noida for various states from time to time. However, the

i1l be inclusive of excise duty, octroi and all other
from cost of material, BOPP bags
handling & warehousing
at the destination will be borne by the consignee/receiving party-

(with new
etc. Unloading charges
Quantity given above is
the actual demand arising from
of the above quantity.

by our Central Marketing Office,
payments will be made from our

“Wﬁfﬂﬁmqﬁﬁrwaﬂﬁ%”

10, Hae-1, ANLS-201301
Rrerr ¢ HiaH §& T (S0 WO)

KRIBHCO

@ | Fax : 0120-2537113, 2

wrr 5 | Phone : 0120-2534613/ 14/22/29/31/32/
( weftga Fraterd T-60, DT BT, T

REGD. OFFICE : A-60, Kailash Colony, N

10, Sector-1, NOIDA-201301
Distt. Gautam Budh Nagar (U.P.)

534861,
Voice Mail : 01-254911
feecit—110 048 ) ;

ew Delhi-110 048
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Delivery Terms : You will supply entire quantity on following terms :

Delivery of the stocks will be made on F.O.R. (up t0 destinations) basis, anywhere within the
respective state as per the dispatch instructions (DIs).

Supplies o be made within 05 days from the date of receipt of dispatch instructions. Failing
which Kribhco will be at liberty to impose penalty (recoverable from your gecurity and/ or
payments t0 be made) as given in Clause 8.02 of NIT and divert undelivered quantity/ order
to any other supplier at its sole discretion without any intimation to you.

The dispatch report will be provided by you, to our Central Marketing Office and respective
State Marketing Office on daily basis in the format given at Clause No.8.04 of NIT through
email or by fax/ post with no exception.

packing : The empty bags being used for packing material must meet the parametersf
specifications given in Clause No. 9.01 of NIT. The packing must be in 50 Kg. BOPP bags
as per specification in KRIBHCO Brand. The bag design will be provided by Kribhco.

Quality : The product quality must be as per the provisions of the Standard of Weights
and measures Ach 1976, the Standards of Weights and Measures (Packaged
Commodities) Rules, 1977 and Fertilizer Control Order, 1985 (FCO) and any
amendment O re-enactment thereof The analysis report from Government/ Govt.
Approved Laboratory will have to be submitted by you for the product being dispatched
beforehand & from time to time at least once in a month. If at any stage, during or after
execution of this LOI or corresponding agreement , the sample is declared sub standard by
any law enforcing authority, all responsibility with respect to the quality will be borne by you
and Kribhco will not be held accountable for the same.

Indemnity: a) You shall ensure to take back at your cost substandard stock from the Society
| KBSKs / party for any deficiency in quality CITY COMPOST supplied by you at any stage
as may be observed py KRIBHCO’s cooperative societies /KFL & OMIECO dealers. In the
event of product being declared substandard at any stage during oOf after this contract ,by any
law enforcing anthority, you will then take appropriate steps to resolve the matter under the
provisions of the law and shall fully protect and defend the interest of KRIBHCO at your ownt
cost. KRIBHCO and its directors, employees and officers indemnified ,without limitations ,
against any and all claims, penalties, charges, expenses and costs (including but not limited to
attorney fee and third party liabilities etc) incurred or liable 10 be incurred by KRIBHCO
arising out of or incidental to the contract and/or due to supply of substandard and / or off-
spec goods, infringement of any laws, statutes, rules, trademarks and all other statutory
violations by you in respect of the goods supplied / to be supplied under this MOA and any
breach by you under this Tender/contract. ¢) You shall undertake the entire responsibility for
all the legal disputes arising out of the sale CITY COMPOST to KRIBHCO.d) You also
undertake to indemnify KRIBHCO for all claims or injury caused to any person whether a
workman or not, while in or upon the site of the same and the said KRIBHCO shall not be
bound to defend any claim brought under the Workman’s Compensation Act.

et
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9. Payment : Payment would be considered by KRIBHCO for the quantity actually sold by
Kribhco in a month. Payment will be released to seller upto 15" of next month on actual sold
quantity. No loading of expenditures shall be permitted in the invoice except the effect of any
change in taxes or levies as imposed by either States Government or Central Government of
by Local Body/ Authority. The SELLER shall make payment of the difference of amount due

to change in taxes and duties.

10. Security Deposit (SD) | Performance Bank Guarantee (PBG) : The total Business value of
the contract for 5866 MT comes out to be Rs. 21109095 Lakhs. As per Clause No. 13.00 of
NIT, you are required to submit a Security Deposit/ PBG of Rs.211090.95 Lakhs (1 % of the
Contract Value) in the form of Demand Draft/ Pay Order in favour of ‘Krishak Bharati
Cooperative Limited’payable at Delhi/New Delhi/Noida within 15 days from the date of LOL

The security deposit can also be furnished in the form of Bank Guarantce of the same amount
in the prescribed format given as Annexure-II in NIT, duly executed by Nationalized/
Scheduled Bank.

Your EMD of Rs 50000/~ is with Kribhco and will be adjusted against SD/PBG if so desired
by you. However, a written consent is required from your end for doing so you will have to
submit the balance amount of SD/ PBG in the form of DD/PO/BG / RTGS/ NEFT within 15
days.

Security Deposit with KRIBHCO of Previous years will be refunded to you. However a
written consent is required from your end.

11. Other Terms : You must fulfill all the other conditions laid down in various clauses of NIT

dated for the supply CITY COMPOST in Kribhco Brand during the year 2019-20, which
were accepted by you unconditionally.

12. Agreement : You have already been provided the matier of Agreement. Pleasc arrange to
submit the Agreement on Rs.100/- non judicial stamp paper purchased from Delhi/ New
Delhi and send here duly signed by you at the earliest.

In case the above terms & conditions are acceptable, you may please return DUPLICATE
copy of the LOI, as a token of acceptance. The documents like Copies of Manufacturing
License for each unit, Marketing Licenses and O’form for each states must be submitted to
this office immediately, so that the procurement CITY COMPOST could be started from your
organization.

Thanking you,

Yours faithfully,
For Krishak Bharati Cooperative Limited

(Y.P.S Shishodia)

Chief Manager(Mktg.)

Y.P.S. SHISHODIA
Chief Manager {(Marketing)
Krishak Bharati Co-operative Limited:
A-10, Sector-1, NOIDA-201301 (U.P.)
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: b ttes

Fax: —

Website: http://mpcb.gov.in ,—‘_‘—‘_‘.—

Email: =N

No: BOIConsent-committee-under—Chairmanship-of—MS,-'MSW_AUTH!MS- Dated:10/02/2025

HQ/MSW_AUTH/2502000001
FORM -l

[See - Rule 16 (1)]
0 ), 42
WL &
| '}w Lifestyle for m;@
N/ Envionment i B

Your Service is Our Duty

To,
The Municipal Commissioner,
Mira Bhaindar Municipal Corporation

Subject: Authorization under Solid Waste Management Rules, 2016

Reference:  Your online application for grant of authorization UAN No. MPCB-
MSW_AUTH-0000000824 Dated 19/09/2022

The Maharashtra Pollution Control Board after examining the proposal hereby authorizes

The Commissioner, Mira Bhaindar Municipal Corporation having administrative office at

Indira Gandhi Bhavan, Chatrapati Shivaji Maharaj Road, Bhaindar (E), Mira Bhaindar, Thane

to set up and operate Bio-composting (350 MT/Day) and Refuse Derived Fuel (150 MT/Day)

plant at Survey No. 65, 25, Uttan & Pali on the terms and conditions (including the

standards to be complied with) attached to this authorization.

1. The authorization is hereby granted to set up and operate Bio-composting (350
MT/Day) and Refuse Derived Fuel (150 MT/Day)
The Solid Waste Management authorization is valid for the period up to 31-12-2029
The authorization is subject to the terms and conditions stated below and such
conditions as may be otherwise specified in these rules and the standards laid down in
Schedules | and Il under these rules

4. The Maharashtra Pollution Control Board may at any time revoke any of the condition
applicable under the authorization and shall communicate the same in writing.

5. Any violation of provisions of Solid Waste Management Rules, 2016 attracts the penal
provisions of the Environment (Protection) Act, 1986 (29 of 1986).

6. This authorization is granted without prejudice or being prejudice of the order passed/
to be passed by Hon'ble High Court/NGT.

7. The Corporation/Council shall strictly follow the EIA Notification, 2006.
The Corporation/Council shall design and set up the facility as per the technical
guidelines issued by the Central Pollution Control Board in this regard from time to
time and the manual on solid waste management prepared by the Ministry of Urban
Development.

A By

|

Id -58530

Mira Bhaindar Municipal Corporation (Doc. No.: OWW_AUTH-DDOOOODSZd}Indus- Page 1 of 4
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The Corporation/Council shall be responsible for the safe and environmentally sound
operations of the solid waste processing and or treatment facilities as per the
guidelines issued by the Central Pollution Control Board from time to time and the
Manual on Municipal Solid Waste Management published by the Ministry of Urban
Development and updated from time to time.

Corporation/Council shall provide Buffer Zone around the solid waste processing and
disposal facility as per CPCB guidelines by carrying out study of area and solid waste
management Rules, 2016.

Corporation/Council shall make an application for renewal of the Authorization at least
60 days before the date of the expiry of the Authorization.

This is issued with the approval of Consent Committee of the Board in its thirteenth
meeting held on 2/1/2025.

Signed by: Dr.Avinash Dhakne
Member Secretary
For and on behalf of,
Maharashtra Pollution Control Board
Lo msampchgovia
2 M125-02-1023:00:13 IST

Copy f. w. cs-

The District Collector, Thane - Being one of the implementing authorities having
overall responsibility for the enforcement of the provisions of Solid Waste
Management Rules, 2016, it is obligatory on your part to see that the Solid Waste is
processed & disposed off in accordance with the said Rules.

Copy To:

Regional Officer, MPCB, Thane / Sub Regional Officer, MPCB, Thane Il For necessary
action and follow up.

Master File.
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1

10.

11.

1Z.

13:

14,

L o

ANNEXURE -1

Terms & Conditions to Operate Municipal Solid Waste Processing/ Waste Disposal Facilities
and sanitary landfill site at following location by The Municipal Commissioner/Chief
Officer, MCGM as mention below.

500 MT/Day of Solid Waste generated shall be processed and disposed as below:

Location of
waste
processing site

Municipal
Waste

Operating

Agency Method of Treatment

Sr.No.

1. Bio-composting (350
1 Ensvaigorapigtgits Survey No. 65, 25,| 500.00 MT/ MT/Day) and Refuse
Pyt Lté Uttan & Pali Day Derived Fuel (150
e MT/Day)

The municipal authority shall comply with these rules as per the implementation
Schedule laid down in Schedule | as per Solid Waste Management Rules, 2016.

The Corporation/Council shall submit its annual report in Form-IV to Maharashtra
Pollution Control Board and the Secretary-in-Charge of the Department of Urban
Development of the concerned State or Union Territory in case of metropolitan city and
to the Director of Municipal Administration or Commissioner of Municipal
Administration or Officer in-Charge of Urban local bodies in the state in case of all
other local bodies of state on or before the 30th day of June every year.

When an accident occurs of any municipal solid wastes collection, segregation,
storage, processing, treatment and disposal facility or landfill site or during the
transportation of such wastes, the municipal authorities shall forthwith report the
accident in Form-VI to the Secretary In charge of the Urban Development. Department
in metropolitan cities and to the District Collector in all other cases.

The inert created during handling and processing of MSW shall be properly land filled
at authorized site.

The municipal authority will have to abide by the provisions of Solid Waste
Management Rules, 2016.

Tipper and Dumper shall be avoided. Closed body bins can be used or compactor used
for MSW collections.

Raw waste material shall not be dumped/stored temporary at this site.

All recyclable material shall be segregated at source and before receiving at disposal
site.

All mitigation measures like odour, smoke, fire, dust, nuisance etc. shall be taken by
the Corporation/Council

Environment Management Plan and Disaster Management Plan shall be prepared and
implemented by the Corporation/Council.

Corporation/Council shall submit Bank Guarantee of Rs. 5 lacs towards compliance of
authorization conditions to the Board within 15 days period from issuance of this
authorization, which will be valid for a period of five year.

Corporation/Council shall implement the timely action plan for site selection,
acquisition of land, treatment and processing of solid waste as per the Minutes of the
Order dtd.2/4/2013 passed by Hon’ble High Court, Mumbai against the writ petition
No.1740/1998.

The Corporation/Council shall design and set up the facility as per the technical
guidelines issued by the Central Pollution Control Board in this regard from time to
time and the manual on solid waste management prepared by the Ministry of Urban
Development

Mira Bhaindar Municipal Corporation (Doc. Nmmﬂmmﬁmnﬂndus-

Id -58530
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16.

L

18.

19,

20.

2.1,

2

6065

. The Corporation/Council shall be responsible for the safe and environmentally sound

operations of the solid waste processing and or treatment facilities as per the
guidelines issued by the Central Pollution Control Board from time to time and the
Manual on Municipal Solid Waste Management published by the Ministry of Urban
Development and updated from time to time.

Corporation/Council of the facility shall disposed off inert material/ residue, as per Solid
Waste Management Rule, 2016.

Corporation/Council of the facility shall not extract ground water without approval from
Central Ground Water Authority (CGWA).

Corporation/Council of the facility shall ensure that, during the Manson adequate
preventive measures are taken to erosion of MSW from site and doesn’t flow in to the
drain and adjacent area.

Corporation/Council of the facility shall provide proper leachate collection and
treatment system for treatment of generated leachates.

This authorization is granted without prejudice or being prejudice of the order passed/
to be passed by Hon'ble High Court/NGT.

Corporation/Council shall provide Buffer Zone around the solid waste processing and
disposal facility as per CPCB guidelines by carrying out study of area and solid waste
management Rules, 2016.

This is issued with the approval of Consent Committee of the Board in its thirteenth
meeting held on 02/01/2025.

Mira Bhaindar Municipal Corporation (Doc. No.: QMS.P06_F43) UAN "MPCB-M5W_AUTH-0000000824/Indus-

Id -58530
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TO WHOMSOEVER IT MAY CONCERN

This is to certify that M/s. Guruji Infrastructure Pvt. Ltd. have been entrusted the following work

1 | Name of the work

Scientific Dumpsite Land Reclamation Bio-mining,
Recourse Recovery and Scientific Rejects Disposal at
Uttan Dumpsite for Mira Bhaindar Municipal
Corporation work in MBMC area.

2 | Name of the Contractor Address

M/s. Guruji Infrastructure Pvt. Ltd.
33, Suraj Plaza, Chandulal Wadi, Opp. Dena Bank,
Bhayandar (W), Dist. Thane - 401101

3 | Work Order No./Date

MNP/PWD/W0/509/2019-20, Dt:19/09/2019. For
(200000 Cum. Mtr.)

4 | Contract Period 19/09/2019 to 01/12/2020.
5 | Contract Cost 9,38,00,000/-

6 | Cost of Work done 8,87,67,856/-

7 | Date of Commencement 19/09/2019

8 | Date of Completion as per contract 01/12/2020 Extension date :- 30/12/2022
9 | Actual Date of Completion 26/12/2022.

10 | Status of Work Work Done

11 | Major Works completed under above contract

189270.482 Cum. Mtr.

2| Scope of Work

Proposed Beautification work

13 Remark

The work is Completed by Contractors M/s. Guruji
Infrastructure Pvt. Ltd. and the performance of the
contractor is good.

This certificate is issued for M/s. Guruji Infrastructure Pvt. Ltd. Request Letter dated on 22/05/2023.

(SﬂiﬁANEGAONKAR)

Executive Engineer (SWM)
Mira-Bhaindar Municipal Corporation
i
5

—
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To,

Principal

Sardar Patel College Of Engineoring, Andherl,
Bhavan's College, Munshi Nagar,

Andheri (E.), Mumbai - 400 058.

(Kind attn: HOD - Civil Department)

Subject - Empanelment for Carrying out Third Party Technical Audit of

1) Construction of Solarized Mechanical Composting Plant of
20 TPD capacity at Bhayander (E.) Sachin Tendulkar

Ground Near STP NO.03 in MBMC area.

Construction of Solarized ~Mechanical Composting Plant

2
of 20 TPD capacity at Bhayander (E.) Navghar

—

Reservation No. 122 "D” in MBMC area.

Construction of Solarized Mechanical Composting Plant of

20 TPD capacity at Mira Road (E.) Hatkesh Near STP

NO. 08 in MBMC area.
4) Proposed Construction of Solarized Mechanical
Composting Plant of 40 TPD capacity at Penkarpada
(Proposed) Village. works conducted by Urban

Development fund of Mira Bhaindar Municipal

Corporation.

RALPA VIDIAGN Jeter\tisy .d:;'x

b i a s vibhagvie 139 CGIANEACIIA PIA
ST 7 AT, WO AT CoTTEreT Sy

.
o

STATER AT AT AT ST
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a3V

* APPOINTMENT AS EMPANELLED THIRD PARTY
AUDITOR,

Ref. & 1)Usbin Dovalopment - Dopariment, GR. No, Sarkiy,

201Gll‘m.Km.BJSJ’NnvI- 33 D 2810312018,
A Woik Qe Issued by MBMC for Cunarrur.!jgn .
Solarizeyd Mechanicol Compastlnﬂ Plant
Capacily al Bhayander (E.) Sachin Tendy
STP NO, 03 in MBMC area wide feyt
2023-24 T.12/0712023,

3)Work  Order Issued by MBMG for
Solarized Mechanica) Compasting Plan

of 7p Tog
Kar Groypg Heg
er No, MNP;“SWMQ&;

Construction of
toof 20 1pp

servalion No, 1,
D" in MBMC area wide letter Nc.MNPISWM!OdQDz:}.m
DT.12!U7:'2023‘

Capacity at Bhayander (E.) Navghar Re

A Work  Order Issved by MBMC for  Construction of

t of 20 1pp
capacity al Mira Roag (E.) Hatkesh Near STP NO. 08 in

MBMC area wide letter No, MNP!SWJM1:03!2023-24
DT.121’07!2023.

Solarized Mechanical Composu'ng Plan

5)Work Order Issued by MamC for Construction of
Solarized Mechanical Cempesting Plant of 40 TPD
capacity at Chena Village serve 10.102 p. in MBMC area
wide letter N, MNP!SWMI09!2023-24 DT.08/08/2023.

Raspected'Sln‘Madam.

Technical Auditor has been approved by MBMC. Your appointement as TPA is
based on Government Resolution of Urban Development Department, No
Sankirna-20

and whep issued,

il *tabalrs Rt T VHHARKATIRA TRAKAL™A !l'itlllAQ\t.Irl\ﬂ\!W dacy
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The schedule of

5 applicable for 1
A Tor Technicat Third Pan -
l‘urrpn! l:R 15 88 (ollows Third Party Audit a5 p

CSRN | w .
iy ORK ORDER | PROFESSIONAL FEES FOR THIFD
{ ! PARTY AUDIF I %
1 Works Upto 5 ¢y ' 1 00%
4 ;Wnlkq Between 5 1o 10 Cr. 1 () 90%
'4 .Wmtq Between 10 10 20 Cr. 0.80%
& .Work& Between 20 o 50 Cr. | ‘_3;?5.% '
! 5 Wozks Between 50 to 100 Cr L ____0?9-% .
6 | Woiks Between 100 o 150 Cr. R
i __F_’__ _*_._’\"orks 1bcwe 1.1{) Cr _________ _EEE%“ """" ®
Tl s of TPA for the

In this regard, you shall be informed of your assignmen!
development project undertaken.

Thanking You,
yours Truly,

v
(Kalpta Pimple)
(Deputy. Commissioner)
(Solid Waste Project Management)

Mira Bhayander Municlpal Corporation

a ¥ 0337 HA MRARA \\'JII"MnLIHtu\m_ o
“al[}\Nkﬁ{ll prARALE i abien

Coharkihra prak AFe’

! prabalps ihhag’
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& otg/03/2098.
u) fa 05/03/309% Lol AT
s groe wEeR, &, 1 e, 8. TS p— e

f 34/90/209¢
Providing; Cnnstructing and

& et ugdh wfeE qree e PR {EAAR Designing,

ioning of 2 Mt, 5 MT, 10 MT, 20 MT bioga® pased power generation plant at 8 Locations in

Commiss
pairs for 5 years after Commissioning of plant.

M.B.M.C. Area, with Operation, maintenance and re
érand Total

<r,  Name of Location Capacity |nstallation and 0 & M Cost [ Year
No  with address commissioning
costin INR
(1] 2':'!!" I© 'ér:l' T .",'h. sxﬂ :
_ B b L | Year | jear | Year | year | Vear
01 | Reservation No 135 10 MT 3,03,00,000 33 _| 36 | 39 | a as | 4,98,00,000/
ghainder West £ ] £ 1 L L
57 | Reservation No 219, Taomr 5,60,00,000 60 ==& 6 | §,00,00,000/-
nhauje Navghar ik
_ iy b . L L
07 ReservationNo 248,  10MT 2,70,00,000 2 30 T3 | 8 | " 4,49,00,000/
auje Naghat
| s i - i . L | L N L i L ! L
64 | ResenvationNo51, | 10MT 27000000 32 3 | 36 | 38 | 3 " 4,49,00,000/-
murdha Gaon A - |
E . . O | b L L
o5 Reservation NO 10MT 3,03,00,000 __‘ 33 16 19 a2 a5 | ‘1.98.0'0,'000)3
A 2?1,2?;‘,2?3Maui*‘ | |
|| Mavghar ki) ! L L { i
06 Reservation nNo 368 10 MT " 3,03,00,000 13 6 | 39 ' a2 45 4.98,00,000/-
b pahajanwadi o L L P
07  Reservation No 353 20MT _ | 540,50,000 AT e T 68 | 67 | 846,00
{| vearpnss P ), ; 5: 5L2 | 5: . 5: ' 8,46,00,000/-
I i e ! N I =] 1l T _
o8 | Mauje Mira, City 5 10 MT 2,70,00,090 , e | g
N s Tt | & = [ SLG 3: s 4,49,00,000/-
| City S No 1723to0 i | |
1726 :
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e KANAKIA RESERVATION NO. 271,272,273 (10 TPD)

Mira Bhayandar, Maharashtra, India

Budha Shiv Sena Gall, N
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MIRA BHAYANDAR MUNICIPAL CORPORATION g

Indira Gundhi Bhavan, Chhatrapati Shivaji Maharaj Marg, ~>
Bhavandar (W) 400101, Tal. Dist = Thane, 28192828 -

PWD ELECTRIC DFPARTMENT

I RE - TENDER NOTICE No.130 //

Mira Bhainder Municipal Corporation invites Sealed tenders Torm for foHowing Works in MBMC Arca in the
form ol ¢-lendering. The tender form and other relevant document will be available for download on MBMU s ¢

ndering website as hitps:/mahatenders.gov.in  from DL20O1/2025 to  DLO3/02/2025 till 12,00 pm. Tender Forn

Fee and EMD Should be submitted through online Receipt System. failing which the tender will be disqualitied. 1'here is
no any coneession to qualitied unemploved Engineer 1or EMD 7 Security deposit
Fhe last date tor submission of tenders completed in all respects on - DLO4/02/2025 up to 12.00 pm on the

above mentioned website, NMira Bhavandar Municipal Corporation. The tenders shall be openced n the

Cae
POSC T
A |}

\bsense of the bidders or their representatives on BDLOGAZ2028 ar 12 30 pm o at the tender seell of Mira Bhamder

NVumictpal corporiation

Hoe Commissioner of Mira Bhavander Municipal Corporation has reserve right to accept or reject any or al

bids withouwt ASSIENING Ny redsons
Sr Name of Work Estiniate € ost Farnest Money ype of Cost ol Perimd ol
No, tin Rs.) Deprosit (£ M1D) Yeuder Peandr Campletion
g documents
(Excluding GN1 (In Rs,)
Amount | | |
1 Treatment of § topmes Municipal | | 3-2 Rs. 3000 - ¢ 24 Months
Sohid Waste by ph techmology R 540 - UGS 1)
ke Sald waste povjoct K Rs.24,82,50,000/- = Rs 1241250/ S
locations Mura Bhayander Municipal
Corporation Arca (Basic Faeilin
Development Fund)
Note - Hard copy of Envelop No. | of the same tender shall be submitted in office of Exccutive |ngineer within 72

hours after submission of online tender

City En
Mirg Bhayandar Municipal Corporation

Place - Bhavandar
Date - 16/01/2025

Scanned with CamScanner



376,
o - L <60 Y

2992

MIRA BHAINDAR MUNICIPAL CORPORATION ¢
~>,

wratew : vt ey s, sne. L, wgrear wryEn, mafr,

Ry (oph), o Pr. am - ot too. :
ey 022-201214585 Emall 1D : tp@mbme.gov.in PATASITE S0P A

AT R o
S k . 2.0 L
SR e 39 Yo } 200 ~ ansy feip 2 )] 207
ofa,
AR q&T [T

a
AT FawR, POT T@H. 209%., T SN HREOT F. 1229
(EA37F), THOT AT 36400.00 Wi ¥Hr 13114.00 whHAL. ermrEdar
afeTE A" I3\ INEEH FROICAT IETEIS HERISE GRRAE o
mmﬁwwssa'aﬁwa?(nsﬁ'&#@ﬁmmﬁ
Iaed FoErEd.

HEIT i~ 1) AT FRATEAR 9T F. AN/ HAG/AT3932/2023-24 7.05/03/2024
2) ALATEA 97 6. NCH-1224/537/9.56.96/24/AT4-12, £.24/09/2024

(ureT 1.04/12/2024)

e Rr-ader wevear Fsy Rwr dowwEUer Aot s@Ey, AMAT T 209%., =T

- SIETCTe 3TRETOT &.12239) (EF=133), 1'@5“1‘&3?3640[;00 at# . Yhr 13114.00 =7, S==ar
WWaﬁmmmmmammwesﬁ
DA 37(1) Feadear ARG FIOHEHT FEEERAITASS GG 9 @1 Head FHIOHEET Aew
Wmm.mmmﬂmﬂmagﬁnﬁamaﬁm

=1

HEHIDS 99 %, 02 AT AT qHAT Fer HgATdT Wl wolarEd F@Ed I

Wﬁmmﬁmmmgémwm@mﬁwm
HEaT W+ AT IIRUT FAaT Hear HePROfaST 1w

3) m_méammqﬁﬁmws?wwmmﬁﬁw
A AWHA ASATAHEY T Feaqaraesy aeflT SAArear e F#iS sauw
TRtE  Feedr JuaAed  Rwaniter | aeher o, (=) 209%., (afae)15 @
IREEATETNE @S Al Fauex A2her (FD _201%., (AfF=) o, 3w wifA=ir

2024-3701).e) 3. 122 91 HESFITELT \_'rﬁ'l'mﬁ' = ax'ﬁlw, HTE A QTT@?T AR
“ETE S WAL AT ATEET ST’




)

377

9% %L

WY Ui e agear

P TIGE RS UG e

AT AXY @wdr M Ay
TR R IR avw wEEeRwREE
TR S YoAAY aed
Wi TaT sifdelar w2008,
ST 3T I3 weAEEEa wreT
TRRY HaalwvaT wyar, @.4.2008, w8
HH.201 = aEgtar R
SRS @fd e R a9,

geaus &faw owAa @ AfFe @3 2

& guar, SERr 02-08, 20257t
12-18, % 1946 A= wiALIHIOT

FOGTT T TR,

Wa'mtmarwarz"ra’rﬁmw
RIE I C e B o e S e
A AAE FA9qER ¥ash Hier @iy
mmmmz@m
AT HET 39U FoT IR, FeI

TeX REGel  UFAmEEdr  HASORY
METT 9P WA 9T
s/ 3149/2024-25,
f&.20/12/2024 ISt geETaOhES
f&.27/12/2024 IS o IgvETEd
AT Fl HHAT HEX FAE@OH F
SR gl ARIA. 9IRY Wa AEa
Quard AT TR,

fX. 25/12/2024 T WA TAIT ’F?"‘TL

WWWI

AR

-~
%

.
'

2024-37(1).(Le) 3=, 122 9. qftaw ey




AR MR 3T iy
MIRA BI-IMNDAR MUNICIPAL C()III’OIMTI()N

ﬂ 914
wratea el Pt o, sy, R A, wafr, % H

ey (o), 7, F, 7 - Kobiay, e‘
?ﬁuﬁ‘r: 022-28121455 Emall 1D ; tp@mbme.gov,In a— '#m
TR S

ST . Fr/em AR 3 Y Y 0| 202 - 2004 fram: O£/ 204y

A . WRIT SURR dreten g TSR vy ;
felY smTeary Rt A g, N

) ﬂﬁﬁﬁqﬂmmn?mhmmm @ O ek
I AGRTode ey, | srreant AT A faead W,
e SV A A gEaRE dvaewren A T F, FANAUI181/2024-25,
I A 0900212024 T | 231212004 3 w1 2z wid
Tead  AEfaY A qul, | e 2711212024 ¥
mm.mmmmmmmmmw
Pl SR, 3R e SEAAGY | AT i e wew e A
TG e, AARE AT | X TR goR e Y. wareh
ﬁmmmma@ vd diad Svarg Ad e,

HFas el ¢Uf 3EwEd g
Huﬁ,aahﬂmmﬁ}ﬁqgﬁa

SATET.
8 | 3 AFRIEER  SAd BT e AR GTebedr aruen
O HREOTEAT A QAR e |/ Regd REem oam. A saw

Podae d@ aE, swe: a9 | A AdgRuie Rew @
| st R A @ g, | A R Pl A @
W ARG SR & JTT A€ qAT | FNOAHIS AT ORI ST
ST JaT SRRl MGl | dad FEAN S RAER el
HgAIRITede ARWT eI mmm(mm
ACTHE) WA FIUATHIS! AHATH T
T T g R
o

" aae a2 e SEATTSAT STATAGRY T ATABTR, : ArwLTEET TR
. “ARTSH WA ATBLTEAT TaR”




379

KT R SaRewe ST AEE e

e . T, sre gurha R
Qe FHH AU FrAE @R
R, FoR R A@eHd  #eX
FIOGTT 3T ITE.

%) FAEERIITS  OeheRT | cqaeuTaeT | MCZMA F ORar=i=i  Oaddr =g
Furdy dRaEd HoR SAHAT SR

HheUaT @ Saem MCZMA =
WAEEN qaelr  frar w,  gEmEd | @wE gE AOGT  AGETRIIToage
FEATRAA S Igare a@rEr. arEEd REEE gor ¢

WWWWWWWWWWW Rt
¢1Wﬂmmﬁ$mqmmmwﬂﬂmmm3ﬁw' A Ao @9 U
gerdrer AFRT Al Fd A e AT AEEreAr I RETOT SREE T F ATy
FOIE RS 3. =

>

" - 3T,
AL._INTIFT TUT WA WY,
PR Mw}
o
(= ﬁl"ﬁ')

WEE® HATAH, AITRITAT
of < A smdex FEEERwAwT

e E

2024-37(1).(Le) ITIE, 122 - wFerw Rty



380

MIRA BHAINDAR MUNICIPAL CORPORATION #
(4

wwvatera : Y SRR spaey, avre Y., EEET WOIpET, o,
frervy (i), . fr m - xo trow. >,
oY 022-20121453 Emall 1D : tp@mbme.gov.in - s

T RAwr

o B @ewe) 202 - 202y
u .

I, st ufXa (1),
ANY Wwrr @ (G- 12),
I, Had-32.

10K

PO |

Ay - FpRse SRR g spR e ifaEaar 1966 v aeil 3z

® ISR AR Aiorle SrEarar JREa St rengiaane, ..
HIX REn T WSE-MI-Sey e
‘ Al amsex, AW waw. 2079, 1669, 165%, 1419, a1 S
afreetor @, 139(aefrar), wwor ATH 14100.00 =, 9R 1850.00
Tt #r. amedar ‘gfees gdfddr @ 9.00 Hr. & gEaraa En”

T OEEH ROl WIS HERisy  SRfie @ srRIEET
FEET 1966 ¥ @A 37(1) 3Fad IS TR AT
hyaed SHIoTEE.

Heat - TRRT aMISe] FETEIRGTAET SERT 3.318, SR SUa %.318
f2.11/01/2024

Hgie,
PRr-aTSeT eaAT Aoy fawrr demAdia #lS ager. AU #E. 207%.,
e 166%.. 165%.,141%., =TT SIETET 3ReTer #.139(asfrEm), veor at 14100.00 wt.: . &K
; . e
“\C 1850.00 wit.sfy. ayFmslar “afdas Fafad @ 9.00 . F= gEafder IEar HE EEEd

FIOTETT HAYIT HERTE g F SIS HIRETE 1966 T e 37(1) Il
raEe HIOETHT Sefiiarad G Holl WitH Sl g, U Wl QEAravan
Hqﬁ%nﬁafﬁa:mﬂ;ﬁarmwﬂ"mﬁ}mmm T TR,

e qrufis FrfRe ;
30 | Tewrw demaeer. L e e |
f' o [ = s S| v e et ey s (e s S |
| b i !

AP M ey s T i 0TI g DR N, e Lk

“ STt STaTaETEr  SATUETR, Ao TSRS ATaOR”
“ TS HAGIR ATHAE AT AT



BRI N

1

Aga T o)

S — : : aeTy
| ieaihib “W f?iii-TIT Ma1=n ! U= 3rﬁ"|]!‘,_';-." ¥

K| ST RIS e D T 5 e e
gEATEHAT IAfaTa K"y | Al aidex, Tefier O 207&

| Faee gEaTE a:m%ﬁaﬁ[

381

aratnay anfgen

YN 1296/84 708 3irs- |

| InSA= - . i S :
o q\‘-\.n M) ﬁ'hhm ]bdlgbn‘!‘b“l- 12, t'a" 14/05/197 A7) j|;;1r LU |
e AN It N R.15/07/97 yragst 3wt A g |
: | AISBASAT N R Ao wnE sifaar
ANTH-1298/94 1/ANIR-89/98/4N-12,  12.25/08/2000 |
r IFIA FSR A IRET & f2115/10/2000  GRpGT
|
I IRTETET I 3 '
ST F9RTe FIS) anrdex, AMer @wak. 2079., 1664, 165%.1418.,
ST ATy l v srgey waimarufas 3nfor arsei Z

m e Qe grara | AN nsex, A mwam, 2078, 1668, 1658.,1418., |
| AT ST angaTor &, 139(Fe ), UHUT &¥F 14100.00 |

i
; | <t 3.
{

:sscr 165'3? 141?:

' T SV 2eier #.139(=9MET), THUT &YF 14100. UO
b gy 1850.00 =it.#HY. alFreR{lar ‘gfeds zraﬁﬁrl
g 9.00 M. I grarfaa Ear ar agAfas ammré‘rj

|
AT HT01 ara=. |
: %l

f " iy

aurf?m:ﬁmiﬁ(aa—qw 37(1). (2) FR) J
PR 9TSey JT{EUFI?TT grferdrear :riuaw‘m/ﬁ:aju?r!
FToaTY FROT faNmna A AN werT EXEse, AU "EEd 4 |
T ARgRAYar AW ar AsEedd Ry g
HASY FH FIOYTHATST 8T UAhal sHIEUTTd Tehed
FIorarsT FoR fadra Aeetd dgd wadrd gEdEa
fawargarR  |ex &ﬂa’r ed. 99y guria f:a"cFTHJ

e LA TSk AN 3 0900 M K ILN

;g



]
i
i
|
i

werater i) friwrix sy, apreafy, B, ogrerens wrpEr, aevfan, e
e oph), wr fy, s19Y - o vt o, \%
yrerf: 022-28121455 Emall 1D : tpdimbma.gov.in LT i T
ST, fx'nﬂmm.vd\ wel| 2023- aoW R 2 2121 10K
M, | anina e

! THOURINEY  UNTEELL A AT STALLEET qUT  ATT |
wafole @S g aendy, urea gperdlee fresrer
f WS sispar e inrerers Nl SIETrE arETearEr,  Jinfr
R sl wEd RTUIer WHEE are
e SIS UL 3T e, !
2 | SsE - aiftaRorear | s e .318, saRor 5,318 f2.11/01/2024
i syamar aulRw
3 (@ a7 RN | aear & guaR, s 18-24,2024 |
afRRedmEToT '

ey wrdar werearRrT

MIRA BHAINDAR MUNICIPALCORPORATION

382

ZO24-D7(0) (Le) e 1Y - 0

l) ’%RT“’ ARTA ASIGH

TEAR A qUAR, SEar) 18-24.2024

(753 .4  8)

1) % e, AR, 12.12/01/2024
2) &. @33, Has, ufear, 7.13/01/2024

Eied
(HsE A= ars=i=ar amer A=rend eeffasargaroy.)

Adr yld@tdy a 0900 0 se ann

“enwa&wmm‘& T ATAHR, AT |ArBRE T e’
“STRTS S AAE ATHUTEET STaR”



A I 1Y

'13““““““‘1 W wifagur,
i

A Y - —
R s Qifasunagy
ey MW= AL
i Javiraa; 2 ) P BY SR R g
l Tyt

[T ®m @) T (5) A
FaiRE sufads) grmauire
A ABAA o)

W‘f?h_g?f_ I’ spper g
gLaelT / H=r -

=1 I-G-ou' T

1) BT / Hyerdr HEyr

i) s arffestonc
feerear genavhar sk

i) gweRelY /1 geew  Qum=ar
cafeFda wguiol  (Fa=r /
BT 3rsiteirer
HaAaoi=graddl #Aisad)

suaar aafira S A
T =T -

SULL A ) e L e q.l:.n."n A D L0 AN g anm

Gravse arferERTIEar 3T

383

I e

AL MR 'u.l.i‘fnd il o fara.

e uritrru
TR T I T

Ve OT@EHCU IEMARY WA S sreetn |

QuRFers andvar daer f2. 16/02/2024 Y aurdt 300

L Wenanh eEnfSer vare ara@ grelr fer

WeAaoNardy aiffrer s swenawitely mong suteee

FTegel.

WL WIEEHIENT IEANIET &, aAvnwra X 12/01/2024 o

& M3-3 Hus, R.13/01/2024 a1 geavEmsd 9find
AT AT NTISE ARENEAT  USIIAHCY  IEAL A
ST RY

AT 18-24,2024  3I=ad  Shelelibyat
BV gEen FfAoyure InEIT IS ey WaEErean
I SEARET RO goheaas wva
e s |

E
; — o
o adeyr s, gmEsher IS aua |
#. 318, . 11/01/2024 3=ad I GURH  TuT |

IREFT I ey Sragdl arad  famemey AR |
AT IMETF  STEEr aolaed sUa arlla Faer
HUEAET T AT YATHEF & FHAH IReT, FATMEH T |
IFYFA AR FETANT WEX AT AR FSORTS |
AT Fvarad Aol e 3ifan sua  &ura |
IMARYFAT e &

|
PR )



384

MIRA BHAINDAR MUNICIPAL: CORPORATION fe

wratwa : el Rl v, s, e g, s, <
e (), ar Pr. st - vo g tou. ‘\-")
TIWAT: 022-28121455 Emall ID : tp@mbme.gov.in Pt 3R S
TRREAT T -
ey B<Ue 10ta - 5o2d et 02

qrufires Ffe j !-

9 | 3ifer st @ INAEH | IR I w8 AW wE dae ae e C frrrl
UEETT  HIET  dge e | @eT | o] g ATEY |

_____ o e e L T TR e d
* sifr soa amed J9g |

AIFATIT  gEaErdT, a9
qEY, THERET § HEIA |
HIE &T7? |

IS, ST @ Ay i
|

11 | vem e 37 (1) Head | e
forser wiftesons  amaaTe
R |

12 | aeart A OsETd | g
ufawe sreurar  fesTSHTaEHA
uF  awredr  Hd 9EAT !
@ MU AIET TSN 378 1
7 : i

13 | aifogea ITeFOTaTE | Y AR
AT fAger .- ) ,
W CE/T. .Y IR E/ATT-R

f.o/¥/Rete Iead feetedr
FrH tyY =T ﬁla‘an;g@m
ey ager woard

s Al a_(ra:f‘ e e e __.W...%u_ —

HEM AT ey e 13 L AT TCJIH o 0900 N de teen

l a

s Sasiar]

T T IR, AoTgE ArmTE T AR
“ATTHH WAL AHATEAT ST’

S ——



RIK T

Ii‘;

1

385

INr : ‘

| aifa ownEl - \

i

T(L‘.mgle Image) SiTSel 3TE

a‘hdﬂw wmrdm'm'{ sr.rﬁ“".frm

PO BN T/S TH I RTA TR N i I

il

| weaErE SO T |
i Ol SwirE St |

Tfll ?

| S qrEol JEar - RPITey cwmi%m tmrc:ﬂrrﬁ-‘?* S o :HT?,%ZT
’wﬂr{‘m A 30.00 . W fawm AR FeaRE 09.00 .

Joonll b 09.00 #. %7 AT TEAT 3TEEY HTe.

ji*‘mr TEAT 39y 3R
Enenel

F
i st ———
|

} d9< 8l Non- conformiqg J
F FFEUTAT IO 318 HIa? !

arqy  faemT @ ageeer |
AfasT amax g ¥Wie anfA
FIHITET BIVIR HIE H1?

grafivn Rl

a5 mram’la"ilf"T

aﬁ:mzﬁmwmmﬁ e

RISTRRT 7 BT N I P T

e e e

z-‘[g‘[?ﬁﬂﬂ

\

ri‘

3 qmraﬁ

.i
,4
.



386
a4

Ry Wi mprereafRest
MIRA BHAINDAR MUNICIPAL:GORPORATION

wratEm vl i s, goe ok, vgecent wryse, aonfacay, c‘.‘

vy (ph), o P, 2 - wo b enu, ~>»
weni: 022-20121488 Emall 1D : Ipdimbma.gov.in rrrtren mﬂp;:v}nm

e A
W AT AT 3CW0El .02 - 2.02.8 frrtrn: 7.6.{'9.)'1.7:3?.-3‘-;7-
| R fi raiiias iR
i ’l RUBE AN TNRDFUN can | I andar gl wrgee qurder Tamnr avaem s
{ FaiRIgt quyfy yiour | s Doy wEy avane el ard=r SIGRAEY avrrerren |
E 1 RIS TS £5 8 ST i 1 B2 1 NTET FRTEUY QT S A |
!l 8 | WEX uwram  asrll AU | WSS arerrsy anerarer g,
* | | eravuan®  wmiFEa s [
AT WA
z |g@  wedt - Rwwifea | e
SAErEd / 3TRETOT [/ dfEmay
fmmeEa wigdt | 3 |
FIEGAETIT  wEAE  swraiiEeer }
FdT Brar faRar FA, z
(Ramifra  SmerEa 9 l
FenT=aT auld #Fg &rar.) .
e AT #T$ax AGTAT HoR [ MSTATHR IRETOT . 139(@9Ma), wamor Ay
14100.00 =Y. Qs Wel=dT HLEUTHAUTE 1850.00 =h#AL &y g “ufeds TIfadr @
9.00 HY. Fg UFraiad EAr AT AESIAF IOSEARTST HgRSe 9o s g s
@ fafATaE, 1965 o vad 37 3ead Glaed waifead Far e,
FAEEEROIfa®T A, SR fAsnnedia 9T @ sgr/anEi/2081/2023-24
2.27/12/2023 3tead=ar GNAR ALAUSENT TeE arear Fenig W18 d@fauiar @wrr o
ASTAAT AT AelgeT Fo wF HOWE avw guilia Ree aomr deivr @
FEEel STUNT HEeA {EIHT Wiaae UEdid hiali=ad sHIvdra e e,
AT sngex el 9y GUla A A= s 26 3e=ad .28/10/2022
sl gffg aRoaTd A IR, AT FEH 30 Head ARGTH HofRmEr f2.25/10/2023

VST @EX Fell IFA Hed 9red Aard Qiseagar aFardia smaear  f&oh 3naror
HT.64 (S.T.P.) grgAToT Fifdvara 3mar e,

HeX FESHATAT ATHEUNATT AR eamgd elad! /| o= 9ica sraear
AST. daaw FAFTEE gl eifaw AT dufdFas A8 Qe geraoly

eell srgearet durfae &dard! 9o Sirell He.

P e R R B L R L R B i IR T B P TR

0 .
j s

“ AT STETAET T ATUHTR, AoTea SrhmaraT mrar”
“TS S WAER STh TE AT STH”




387

©
U)

{Leiat

il qrdartatan 16
Fi.u‘{l

Wil eldiel
A sl

AR
W e s gid
g sk g,

waa avdaa At IRTEN
ATIIRIE URBAY

S Mt e Rt
Lt

Al e A gadiea NN DR

W ad@Ew

Judert, qj./

Mi. 5:1::;20 G OARIRNL Al we NEAR., 'y“p
o

i\ 1)

SIILERTL

P AU,
(B ] %ﬁ AEEIRUTT A

wq MRATEY F_INEUT HREEEAr -
1T WATEE, SR, NERR A5, O
2) = UGHEEE, SRR, wanr e, M M CLIICE

3) TREE WA, IR, ST

A PR Bt
e s o
- bE . atias R iR O0 R et W



<388
ﬁﬂ“@ﬂ%{a:w A5} oY
«

MIRA BHAINDAR MUNICIPAL CORPORATION

wrater + v A s, ane. .3, EEEAr T, wafsar,
frrars (), ar, Br. 3w - wo g tow. \%
et : 022-28121455 Emall ID : tp@mbme.gov.in T ST AR
GRESLEIRE KIS
fratF: 313 ]'LO’L{?

201K

ST. . f/meay 3 €39 2078 -

ufa,
. atnet wfaa (1),
e Rwrw R (@[-12),

IfaTa, Ij?l'g-"-32.
Ry - HERISg_9eRE g FR IEel sfafFzs_196€
oY fasrT AYorer-FRRr-ame._arforamt
A mzdE, e ww 15%, 928, 94%, 93d,, 96%., 974..
(@fRe) aT SIEe 3RETT #.122 ([@era HAewr T aHAITE

gefl@or), TET &1 46700 @AY ST 4460 Tt eEdar
aammmyﬁ:ﬁuﬂmssﬁmsm)ymﬁa;ﬁm
AsEHeY hiEee HIorared.

gz - FART HTSeR AGTIRUTieenT FehtoT #.318, gaEhg e #.318
f.11/01/2024

Hgled,

FT-sTSer URTEAT FHoRk A AlsEseie Al aeea, Ade w@F. 159,
93¢, 96%., 97%., (Afe) AT SN HRETOT F.122 (@ A T FASH
garadar afeds A" AT

6 =ar_waH 37

g2&., 941,

ﬁﬂ. i), UHOT &7 46700 WAL ey 4460 @i
WWWWWHWHEIW 1966 o @A 37(1)

mmmwmmmmmﬁmqwm.ﬁmﬁm
W}@Wﬁﬁfﬁﬁmﬂ?ﬁ%ﬁﬂaﬁﬂgﬂ@ﬂﬁrmﬁﬁwﬁ

R R grafAs ‘ﬂ' IEGL

l _ s

A0 ANt s 17 S i

“ SITelt STATAET T SR, AN Sl Ear g
“ TS WARIR AHTE T SATaTe”




389

\05

T8 R T grufae afeer ]
— s i
e #For fawmw deer | awa  dftRgEar & Aded-1296/847/N3R- |
aN@dedr  HETEY  fawrE | 162/96/33%-12,  f3.14/05/97 dead AR a»—{crmarf
QST TR 37T Y R.15/07/97 GREET AT Tl 3frg.f j
ST HTY fOFT AT rEeT AT &m0
Adew-1298/94 1/33M<-89/98/431-12,  12.25/08/2000 r*
Head HSR ol H{A o f2.15/10/2000 g
HAATT HTlelr HTe.
"3 | sierar aule Rt M=, ae @ 158, 92%, 94, 93&.;!
96t,, 97%., (fa=1) |
T4 | 7ieR fawra domidie seara | Alst e, wdfier @ 154, 92%, 94, 93¢
96, 97%., (fa=) T IEIET HRETOT F.122 (WaTd
HNer T AHATTSIF aAIRIOT), THUT 81T 46700 =AY, ;
5 | geamargar 3Afad wReed Ao MEda, AMe @F. 154, 924, §4¢. 93#..7 )@'
o6, 97, (AAfa=7) AT SIETCS RETOT #.122 (WS |
HerT T FATSIE geavr), THUT &9 46700 LY
dfr 4460 ThH. Ao d9ffas  gaf@dr W
grdafAs areardT JRefld #or arad.
— — T A adaaae o
1 | 9Raew wea@  sEifead T T e amdexr || WERWR iiededr

givep/faega Ramma A A gaw S,

HIOATT HIROT
faumerasT HeFd giear Aena arfglaumar Qe ar
Aeder faRly Athger #ASy @A axogEadT awd
TR SUaEYIY  Yhew Siuorardr Ao A
A5Hd Fed HEI gFAE fAvaEER Ay Sad
e, s gl Ramr dghe Fex swew)
/

Mna.ulfgl_.»| e 122 -t Rl



4

RRT WEER WErRaTRET o
MIRA BHAINDAR MUNICIPAL CORPORATION

wvatera : vl Ry waw, st ., wqreea wropr, wafr,
s (), ar. B, zwt- voy too,

390
&

~>

3r.a;.\
:
:
¢
3
|
)
4
5

FXOrAY: 02228121455 Emall ID : tp@mbmea.gov.in AT onq T
TR Rt
e 313 ] 20240

RasET iR
grufiyeEr saarar aaidie

AN

i) TIERISE QIR ST

i) T qeat
TRIST gecl 94

Zursly geeldd
e R L
g g gfedaRvredr
quislFaR  FIST e
sraeary, URYgel  FUSC
FOIRT M@ FTERIRI
yffier el 3 B1u?
grarar  afu cufifeiatt
rrauiird) fagrsEr  wifo-
wrom  AdfFaw O
dsiraedr e HrA?
A e o,

& aieer  wfbwenger

| gomrier s @318, waRun #5318 1170172024

wiafave snfped

(u‘mnhﬁ N AEHIE) AIIAR ARUARNE AR
TR SR Yoy i giasfater i ang.
aardy, wew quidier e 0GE siglr - aua
At SRR SRIEAR, siaE i sl e
AT Wagel aruard wEadle v R ERIINT

-.:I{?fu? A HUAR, s 18-24,2024

IEAR A e, StRard) 18-24,2024
(e @4 2 8)

1) & sare, qERi, 2.12/01/2024
2) & Ms3, ajud, vf@ar, for. 13/01/2024
e

(sispe famrrr ASEEUr A0 ERI gofawamanu,)

AL

e INRAIR o wiftior o faaaE iR

&

& ware 3.

k]

“ el srarrae Sy @ st Aot wrEm AT sra”
“ATTEE AART ATHLTEAT Sra”



o i

..

g
Fufaas
FTa?

AT

@ @ (6 e

g_zT v
arfad shfadsr ;_:;’mavn—t,-m

aa"rnigifrﬁr_gvrv‘f

'—';—-\-, = ‘ - ; -
CRGIC

391

|
a2 16/02/2024 TSN garlr 3.00 |
e g, T |

|

— —

& 12/01/2024 & |
2 ey |

I

= S R -

Fer oacer=ar Elcecuol &, dIeRHAd
3 fAs2 A9, fr.13/01/2024 4T
ged add FpRTSg  raAreAr T
guar cIGELEU 18-24,2024 =y ;;r,—-rs‘mﬁ?fJ
seniseal sraTeETd AT HHA el SECTIERLE
3r§tw'?nﬁ yoterr, A dorg  ARET giay =T |
fr.06/02/2023 (areet fr.16/02/2024) Qeear gl

3.5 122mgraﬁmmﬂmmﬁnmﬁ
e a@ AHSS

Wikey Je s 427 - dlkde 2B



392 e
frer Wi WETT T “
MIRA BHAINDAR MUNICIPAL CORPORATION

wrvatrran + vy et v, e i, egvan g, A,
ftrarive (ph), v, for, 7o - w0 4 o,

~,

o

wewnit: 022:20121466 Emall 1D : tp@mbme.govIn oA A A
grceociselin] —
im:f;m‘um/ 3e39| 2003 274  fem: 9_’3110

WL wrafie i

MRgies A SR T e AR sisf{ird
el wvarr A w3t sud HLoaToY
el s I,

0 | it st dj@ ORaeE | ST g w8 e g Yadly A famrre s‘mrl
Grarr ai Acel AR | et g il -

0T
10| wafhae sy, widedagor, | O,
Mo wanr s A
Jeen,  senar i fais

I MaYear wgenaran, - aufer

if W, IR o YR

? RINIGEIL;

{ 1| v imer 37 (1) e | @ _ v
f farencar wifQaions) QeI

j sordy ey deurEn

! i

12 | Yagend AN IR | g,
AT gedrar fREERIIREE
Wi awredr I 9w
QILEIRT QL B

2
13 | aiftwar  IERRUNATERT | Fa) S,
arae Rer  anRMed-
WORIY U5 Y/ ¢ E/a1T-
fo,20/M/3080  dFad RAIT I

ANty Ul maqu?jun ) %

AL e e 1 alEae aldRA

 FraelY oraTarETY T STRrER, WO W AE T SR
T AARIR ArpLmg T e



393

A w3
ﬁm*.
P



394
MIRA BHAINDAR MUNICIPAL:CORPORATION
e + T PR Vet I, T A s,

W({é), at. B st - oy R0V,
TRERN: 022:28121455 Emall 1D : tp@mbme.gov.In
[ . 413)20
oAy 3€89) 2028 2074 e 5

\ x| qrafEs MR

\
\

o | s e

|
fenmmama agdt e
FECATIT  GEAE  Fidlfead
| S g R W,
| (Rwaifrd  sRleEd 9@
B | |wim o g o

PR sTEer ARTCAT FoR R AeER SRET %.122 (Y@ Aaw @
Ao aelaon), THoT & 46700 whAL 3H WeIwdr ITRaToTAt 4460.00 =AY
&7 § -ufeas gRAA" a1 AT yASARS AERTE GRRE @A @ qeRTdar
yiufTH, 1966 o &eldl 37 Head Waga wEifedad Har 8.

FeRPRUAE |, dUFH  AHETESE 9T H.AAI/aEn2081/2023-24

£2.27/12/2023 3=aded] THFAR ALRUAEHT gerg Iiedn AT /s wiaurar e ar
doede Yy MM AoR FE aORd add guilld R deen din s
g FTAEH HOT HEeAR! FeTaT Saed TEdg Hraifedd Foard 3T e,
' o swdex ereArdl ued Ui e A we 26 Head &.28/10/2022
| Aol g @vara A MR, a9 Fod 30 IeEd A AqiErdr f2.25/10/2023
i A WeX Fe WA Wex 9w Ry dewgan Awaifha smear fewmolt smer
3LF.116 (@@ #Aee) T 3w 115 (FFgadT gieT) TroAToY gRifavard HHrel 3Te;

t

Frad alilie, wa pr iR -;_‘-;u\

“ TR STaTEE R °F ATUSHR, WWQT@W po——
TS AdER m&m arar”



395

W\

e AILTATE T a7 fananrsta e

quY P i Ik I
-
rotr yuirer

wer arara Wdaarenr Jlo'll‘ﬂllﬂ ng

RMETAY/1332/2023-24 X201 142023 @ darenn SRR
23 v e AsTarst o

R ETATERIATG/1439/2023-24 f2.01/12/2023 Ji
e leEE FEEERORER  yaRdear e aar @l fadrd arsetes s
Aegar oaE FBRA IE AEIRAITdE TR Fresfaeurgenol {eT=iT JrgeTuTrer

FyEe T IFRA AHEN I
St A A Wa.52/2, 348/64. | (arfaen A1 SOV

FREIT @, 122 (R A g qEnirE e ar SR AR, Policy fefe 1. B
facay AAT a1 SEATEART 99 F. FENEIT/4825/2022-23 f%.10/03/2023 HFad A=A
qramIh R 3R, ¥eX WarERieaR gEardd dreaesmAter 914 .50 ALY, & g ey

a7 rpue gdfavara am.
HeT SREEHTedT SRR ATTRET AT geerely / AT YICe ST
ade. mw ORETAN arghdaur arfad SR dafdas A a3 gaAracir

ﬁ.?-ﬁamréaaﬁa?mﬂaﬁgﬁgmﬁsn?.
geg sAEFd ardfeudr o O uEdEe odae § ardoia® Faedrdr

yEeart A.R. Policy e feeedr WaeefiaarR 914.50 tafr. ary gsn @iar 3545.50
=ity aﬁWWWW@HWﬁHWWW. Hed A
wmsﬁﬂﬁaﬁﬁ?‘mmawmammaﬂfﬁqﬁm?m?
FEATEdT eSS AT FraeaaTTd HIIareT HIOTH e 3.

araa - aherTAT

(sFN) 97/2, 96/63

Bl-umgfﬂﬁﬂﬂﬂim,ﬁwﬁﬂﬁﬁ4

ua_ AlfRdrdd g 3TaRIH FIAFEIEIA_HEl:

1) #HAL Harele, IR, HegRIsg 94, qJUT
2) HT. FgHdTed, FIRIHA, Fyaor FASTT, HIHOT aTae, A IS,

3) wgras HUrdad, dARTEA, 10T,

S04 3T piley e 022 Miel LA



396 e L

| B ol . PR

| 2 QITITIN™ )
MIRA-BHAINDAR MUNICIPAL CORPORATION
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SA.Aa/ELal 9¥0 1 2024-25
f&. 93 10212025
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LA W gewmreeEe
GRWT FITET, WA CHTET,

IR IR, {YAT TihTaT,
U S Saw, IFaTHIR
IOY - 421 003

fawwr o e Asfrarea. (Esv amadr 1111785_1)
HeH - [2.11/10/2024 v @,

f2.12/10/2024 Uirear &, gwen, 8. @ soEw Tdew, $APR geavEa 9 Sl gede
® R e TR Rfre GETER PR s AR S G e s
Hredr Fo=gray 9iHaT FIO FAT RS apd @G O (Fada |91 ghur Rem)
(3rerfora @e $.30,43,22,031/-)

Item Description Qty Unit Rate Amount

ITEM NO 01
Vehicle Capacity 2000 kg (2 Ton);
Vehicle Type - TATA 709G; Wheel-6 wheel; Gross
capacity 7490kg: CNG capacity - 54 kg: Slurry Tank
Capacity-350 lit; Cleaning system-High pressure
cleaning system; Cleaning water tank- 200 lit;
Ducting system-Gl; Shredder Trapezoidal/parallel
shaft/64 blades; Screw press-Reducing dia forced
compression; Heating system-Solar Aluminum
tubular air heaters (patented) & Air heating via
engine heat recovery; Jacket Type Electric Heater
. Digestor Tank Insulation-100mm Glass wool
Insulation 48 kg density; Lifting Trolley Capacity-50
Lit: MOC-SS 304; Prime mover - Vehicle engine; 19 NOS 16016949.00 304322031.00
Hydraulic system 400 lit reservoir tank; Solar panel
SATAH-2M2 panel (II'T patented); SPV-15 walt
solar Mono panels; Power Consumption- Connected
load 40 KW,
[nverter - 1kw, 750 w load Machine, shafl, motors
gearbox ete. Solid shaft with special blades; Vehicle
automation- Delta PLC; GPS- 10T; Temperature
sensors 1' type thermocouple; Digester Gearbox-
Bonfiglioli; Digester drive-Chain sprocket;
Spccilic:ztion of Automation System - Make- EISPL,
Drive Make-Delta/ Equivalent, HMI Make-Delta;
pLC Make — Delta;

Scanned with CamScanner
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Shredder Specifications - Quantity 1 No: Make
L.GIPL: Material of Construction - SS Body:
Capacity 300 to 400 Kg/hour; Motor-Hydraulic: Can
Shred - Kitchen waste with small Bones, Beef,
Vegetable waste also Garden leaf waste, seeds, small
coconuts, garden cuttings elc.; Screw press
Specification - Capacity 300 to 400 Kg/hour, MOC -
SS 304 outer body & Screw In $§304; Primes mover
- Vehicle engine, Motor-Hydraulic (Including
Operation Cost for 12 Month)

gﬁmwﬁwmmvwmﬁr.mmmmiﬁmmmwmmw
T F AT FH T S e, FET IR FERY FRATS O e SAee T Fi
BT,
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A 2024 Head X FIAW Aead: AUl 23T I FATEE §.2.00 FE TFRH FoR
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FAITT IR, AR el Sudetayamn secaerey Hreer duard Acie. ARAS ol
fath cafodiea s Foarg ¥eX FA 7 @ mmmﬁmmmmﬁ.
1. WeT FATT HI&NM HATAT IFHA (3%) 3.91,29,660/- T SOT TSEIFHA o ICrean /

SLEl. =R Fa.

2. WX FH WRAAT dAR F6a Has Apie wOREA 1998 @1 Fwem iaEdw @

FARAFAE ©.9,12,000/- i qod & GEId HIICAR HRATE HIeIARGT  FI0ATd
7,

3. WX FHATHT CTWXHWE d AUiaedm TWUVARIS Wedel AT 3wl Smvarg fomy
uﬁﬂmamﬁﬁﬁmﬁﬁtﬁuﬁrm@r.ﬁamﬁ,gnﬁmmm
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5.N.|AWARD NAME AWARD CATEGORY YEAR|RANK
1 |Majhi Vasundhara-2.0 Majhi Vasundhara-2.0- Bhumi Thematic Award 2022 |state level
2 [Majhi Vasundhara 3.0 Majhi Vasundhara 3.0- state and Bhumi thematic award 2023 |all India 1st rank
3 |Majhi Vasundhara 4 Majhi Vasundhara 4.0 2024 |Divisional 1 st rank
4 |Best city in citizens Feedback- 5|Swachh bharat mission 2022 |all India 1st rank
5 |GFC3 star rating since 2019  |Swachh bharat mission 2019 |state level
6 |Indian Swachhata league 1.0 |Swachh bharat mission 2022 |all India 1st rank
7 |Skoch award 2019 Floral waste composting 2019 |all India
8 |Skoch award 2024 QR based digital waste management swachh MBMC, 2024 |all India
9 |Swachh Bharat Mission Swachh Survekshan 2022 2022 |1st rank in state level & 7th National Rank
10 |Swachh Bharat Mission Water Plus Highest Certification in SBM 2.0 2023 |all India
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Swwachh, C@ Award

Awarded to
Mira Bhaindar, Maharashtra
Best C@ in Citizens Jreedhack
(Populution Category 3-10 Lukr.)
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A TWACHY BRARAT MISTION UREAN INITIATIVE

Powered by r@’ov
LR ]

—————Awarded to
Mira Bhayandar, Maharashtra

for their exceptional performance
in the maiden edition of.

INDIAN SWACHHATA LEAGUE 2022

s L

(Population Category 3Lakh - 10Lakh)

R . -8
3 Roopa Mishra "“"]Jm. -.e'r' :

] Joint Secretary & Mission Director Secretary, i
Housing & Urbas Affairs &

$wachh Bharat Misslon-Urhan
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J 'SOLID WASTE MANAGEMENT MUNICIPAL PROJECT A ()% TAN
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{ - LEAZHATE

ETMENT PLANT

= 5
LEGACY WASTE
PART-HI
e

SNOZY

<
L

: AREA STATEMENT

| PARTICULER SURVEY NUMBER AREA

' ! 2074060 SQMTR {20 THHECTOR 3
' Tx12 AREA A5 INFW) AR (01 07T BSOMTR (10 TP HFECTOR )

TOTAL AREA AS PER 7x12 | 314500 .0 SQ.MTR (31 .46 HECTOR )

314600 . 0 SGMTR (33 .46 HECTOR )

TOTAL AREA AS PER TxI2

MEMC { - JENCHROCHMENT - SNO.25 | 4298 . 0 SQMTR
POSSESSION %
(- YWELL - 8:0.23 16, 0 SQMTR
! TOTAL MBMC POSSESSION| 310292, 0SQ.MTR (31.02 HECTOR)

| PROJECT LOCATION

LOCATION NAME

APPROX. AREA

DY WASTE TREATMENT PLANT
WET WASTE TREATMENT PLANT (PART-} +PART-11)

$549 BRSO ATTR

§194.08Q MTR

AFROSQMTR
10301.080MTR

PLAZMA TECHNOLOGY TREATMENT PLANT i

SANITARY LAND FILL PLANT ( SLF.) !

9LOSQ.MTR
13540.050.MTR

LJ
21728 0SQMTR W’
F0787.080ATR

LEACHATE TRETMENT PLANT
| LEGACY WASTE - PART-I

LEGACY WASTE- PART-11

@@@@@@@@§

; UPEM LAND

y ____-.--"'_ TART-I

SANITARY LAND FILL
PLANT ( S.L.F.)

®

PLAZMA TECHNOLOGY
TREATMENT PLANT

------

Dot

BT A A

A I 1
77

|
Z /’7’&‘ % / 75

A

SURVEY NO. LINE
PLANT

LEGACY WASTE
OPEN PLOT
ENCHROCHMENT

EXISTING ROAD

R RANI g

SHUBHANGI NIWAS, PLOT Mo.C-17, SECTOR-4,
AIROLI, MAVI MBAI-400 708.

MU
Tel :- 022 27795812
Emali i-rmopi_lid@yahou.com
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